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MR. DEPUTY CHAIRMAN: Don't
name the Minister. That will creale prob-
lems.

SHRI A. G. KULKARNI; If my friend
wants ..........

MR. DEPUTY CHAIRMAN : No, I da
not allow ii.

SHRI A. G. KULKARNI: I will tell her
private'y. Now this is one example. Then
Mr. K .rdhar of Tarun Bharat was murder-

las! year. Theic ire nia'iv instances.
On? Mr. A-hc!; :'ai Kw. Then Mr. San-
ji_ev Gaur...

MR. DEPUTY CHAIRMAN: Don't
name all of them.

SHRI A. G. KULKARNI: Then one
Mr. Shrikant Chinoy, a correspondent of the
Daily. The last para is very important. I
would draw your attention to say that
the Government should come forward to
ensure that at least the freedom of the
press is guaranteed and those people who
are doing their faithful duty of exposing
the nefarious activities of any class of peo-
ple should be protected. Sir, in
this connection, their association called on
the Chief Minister as well as the chief of
the Police, but no action has been taken.
I would request you please to see that the
Government takes action to protect the
journalists, and ensure to them a rightful
place in the country as regards the free-
dom of the press is concerned.

REFERENCE TO THE ALLEGED DE-
ROGATORY LANGUAGE USED FOR
PAIGAMBAR-E-ISLAM IN BOOK
HISTORY OF CIVILIZATION" BRO-
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MR. DEPUTY CHAIRMAN; Now we
take up further discussion on the Budget.
Today we have to complete the discussion,
and 1 think I should call the hon. Finance
Minister to reply at 4-30. Before that
we can conclude, and for this purpose I
think today we will have to skip the lunch
break also because there are a large num-
ber of speakers. Now 1 would request
the hon. Members to be as brief as they
can. Shri R.' Ramakrishnan.

SHRI R. RAMAKRISHNAN
Nadu): Our party has 30 minutes.

(Tamil

Mr. Deputy Chairman, Sir, I am very
huppy that my good friend, the hon.
Finance Minister is here today to hear
my continued speech, ably assisted by his
Deputy.

Sir, yesterday when the House was
adjourned, I was on the very delicate and
important subject of black money. Sir,
I know thai it is not the IMF but a
particular writer who Wongs to ihe IMF,
One, Victor Tanzi. He is the Director of
the Fiscal Funds Division of the Finan-
cial Affairs Department of the IMF, who
has written the article about the total
quantum of black money which is there
in the economy. Sir, his report is based
on the figures of black money in our
country, tabulated by an Indian econo-
mist, Mr. Sanjiv Gupta, about a year
back, which showed that it was as much
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as 48 to 50 per cent of our GNP, amount-
ing to overal thousand crores of rupees,
Rs. 60,000 crores. It might be more now.
Again, Sir, one, Mr. D. R. Pindse of the
Tata Institute of Economic Affairs had
computed a year earlier the amount of
black money, and he said that at a rate
of Rs. 1.5 crores of black money every
hour was being generated in our economy.
Similarly, the Wanchoo Committee ear-
lier had made a mild sort of estimate
about tlie black money in the economy.

What 1 was trying to say was that
(he Government of India, despite all its
intelligence and resources, is not able to
make any assessment. And even now,
aoout two days ago, the Finance Minister
in his renlv to a question said that thei
had entrusted it to the Institute of Public
Finance and Administration, Delhi. And
\bey are likely to give an interim report
in October, ; nd perhaps six months or one
year after that they will give the final re-
port.

It is not a question of how much black
money is there in the economy, but it is
more a quesiton of how it is upsetting our
economic affairs. It is no exageration to
say that the black money in our economy
will definitely have a sort of upsetting
effect on the apple cart of the economy,
and that is why, perhaps, economists like
my learned friend, Dr. Adiseshiah, have
suggested that this has to be tackled on
a war footing. In fact, Sir, he has sug-
gested the one-ifme solution of demoneti-
sation which 1 welcome. After 1978 when
the Janata Government demonestised the
tnousand-rupee notes and above, which
atched only Rs. 56 crores, there have
been consistent denials by the Finance
Minister. Naturally, we cannot expect
the Una' ce Minister to tell the House
or anybody that we are going to demone-
tise. This has to be done in a great
amount of secrecy. But 1 would definite-
ly urge upon the Finance Minister to do)
so, despite the difficulties which it may
entail. You know, such a massive opera-
;jion. particularly ifyou are going to
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demonetise the hundred-rupee notes, i{
has to be done in secrecy. It also invol-
ves orchestrating several departments, and
it has to be done in a very fine method.
And apart from this method of demone-
tisation wliich I welcome and urge him
to adopt in all secrecy and urgency, I
would also request him to set up a high
power committee which within a month
or two or three will give him concrete
methods by which this black money can
be tapped and could be brought into the
economy. This is most important. To-
day the black money is in circulation and
it is in the form of cash, gold, stocks or
other assets. It is absolutely essential
that this black money should not get stored
up in items which cannot be put to pro-
ductive use. Therefore, some scheme
must be evolved whereby this black money
can be tapped. The other day the Rail-
way Minister was saying that there was
shortage of funds. Perhaps he is again
<oyine with the idea of a Special . Bond
*heme where no questions wi'l be asked.
I leave the modalities to him. But it is
absolutely essentail that he should take
urgent steps to tackle this problem of black
money.

Now, another very important thing is—
the Finance Minister will excuse me for
that—there is an increasnig feeling that
the Centre is deriving advantage at the
expense of the States. In his reply in
the other House which I heard yesteruay,
he has denied that the Centre is taking
any such advantage. But actually, Sir, du-
ring the last few years, there is a percep-
tible trend that the Centre is taknig ad-
vantage at the expense of the States. Par-
"cnlarly the taxes which are now sought
to be raised are mainly in the nature of
customs duty and excise duly. Sir, there
will be an increase, of nearly Rs. 193.8
crores in the Central revenues and the
Slates will suffer to the extent of Rs. 79
crores. Similarly in the case of the Plan
outlay, the Central Plan outlay will rise
hv 20 to 25 per cent, whil- the States'
Plan outlay wiH rise only by 9.5 per
cent. That is why our Hon'ble Chief
Minister, Mr M. G. Ramachandran in a



191 Budget

[Shri R. Ramakrishnan]
seminar on Centre-State relations at Mad-
ad this to say:

There was no point in the States
drawing up plans only to be told later
by ihe Union Finance Minister ano
the Planning Commsision that there
was no finance for it. it was ridicu-
lous that the Slates should contribute
the tax and other finances to the Cen-
tre only to be told later that no finance
could be available for them in relurn.
The Stales had been reduced to the
position of begging at the Centre's door
and this was not good for the country.

Mv' also said that asking for more
powers for the States would not be

tamount to ask'ug for separation. It
ivas unfortunate that the Central Gov-
ernment and the Congress were being
needlessly oversensitive to the demand
for gvjater powers to the States. In the
interest of the countiy, such power's
should be granted to the States. A
strong Centr? dependsd upon Strong
Si'.iies. the Chie Miniver said.

h: is what our Chief Minister said And
you have to keep in view the very good
filianciai management of the Tamil Nadu
Government which the hon. Finance Mir-
IN er himself has commended. But unfor-
tunately during tne last two or three years,
,ee had successive droughts followed by
inseasonal rains which resulted in floods.
F.ven in the month of Djcet her, our
State Government had submitted a report
for an assistance of Rs. 128 crores. The
Central team came ana made an assess-
ment. The Centre has released Rs. 41
crores. About the balance, I think, dis-
cussions are going on. I would very much
appeal to the Finance Minister and the
Agriculture Minister, who is in charge, to
release this balance. Again recently in
\he month of February and March—I,
bad earlier made a Special Mention and
drawn the attention of ths Government—>
there was heavy unseasonal rain, causing
heavy damage to the crops and disruption
of normal facilities. A report is being
prepared and will be sent to the Centre
very shortly. 1 hope tht Government will
send a team, immediately to assess the
damage. Crops in more than one lakh
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hectares in Madurai; Ramanathapuram and—
Ttrunelveli districts and more than two
lakh hectares in Thanjavur district have
been  affected.  Therefore, procurement
will be difficult. But the Union Food
Minister, Mr. Bhagwat Jha Azad has
recently reduced the quota of rice to
Tamil Nadu from 40,000 tonnes to 35,000
tonnes in March and he is proposnig to
reduce it to 25,000 tonnes in April. This
will definitely upset the public distribution
system. Our demand has been that 80,000
to 1,00,000 tonnes should be given to the
State pool from the Central pool. 1 would
request the Government to see that this
is definitely given because thi? sort of tam-
pering with the food arrangements will
cause a lot of hardship to the State's eco-
nomy. I would also quote what our re-
vered leader Anna said about the Centre-
State relationship. He said :

"A number of powers at present vest-
ing with the Central Government
should rightly be distributed to the
States; in order to distribute these po-
adequate and just devolution of power*
amended wherever necessary. The at-
mosphere is conducive and the »im»
and thinking ripe for effecting such
constitutional changes."

This he said many years back and it
holds good today also. He said:

"There is reason for Iinsisting that
suitable legislative enactments should be
introduced and amending the Constitu-
tional provision after due analysis and
examination is a necessity for proper,
adequate and just devolution of powers
to the State Government."

As 1 already said. "A strong Centre
and prosperous States is a pre-requisite
for efficient administration." And in the
:onte*t of the overdrafts of the States,
Tamil Nadu has been managing its finan-
cial resources very ably for the last ten
years and this year, as I said earlier, be-
cause of the peculiar situation we are now
-"sorting to overdrafts. The Financ?
Minister in his Speech on page 14-r-Part
A—para 42, said—

"For those States who have managed
their finances well, I am working out
a suitable scheme to provide some ad-
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ditional assistance to them in 1984-85."
What 1 would say is it should not be
just an yearly affair. Budget is an yearly
affair. But in the context of a State's
previous good management and in the
context of the State's peculiar needs as-
sistance should be given. I am very happy
that last year for 8 States the Government
of India converted their overdrafts into
medium-term loans, overdrafts of about
Rs. 1743 to Rs. 1751 crores. Particularly,
the State of West Bengal from where our
Mr. Kalyan Roy comes, which always gets
a lot of overdrafts, gets its overdrafts con-
verted into loans. Tamil Nadu is not one
such State...

SHRI KALYAN ROY (West Bengal):
Because, the Chief Minister of Tamil Nadu
has become so wealthy and rich by evad-
ing income-tax.

SHRI R. RAMAKRISHNAN: No,
please don't make false and vague accusa-
tions which have no meaning and substan-
ce. All those things you can reserve for
your Central Hall talk.

Now I would request that the Finance
Ministry should come forward to assist
States like Tamil Nadu which has been
managing its resources well, particularly at
a time when we are having difficulties, with
large amounts of money both by way of
Central aid, more assistance, more grants
and also sending overdrafts.

Now I come to one or two statements
about our foreign exchange resources posi-
tion. I am glad that recently it has cross-
ed Rs. 5000 crores. Recently Dr. Man
Mohan Singh said that as compared to last
year, March 1983 when it was Rs. 4300
crores, our foreign exchange position in
February 1984 has crossed Rs. 5000 cro-
res. This is a welcome step. But it is
rather unfortunate that India has slipped
down from the 9th to 23rd position in the
industrialised world. So something has got
to be done about |[industrialising India.
And for this I come to a very important
subject, that of the public enterprise. Pub-
lic sector enterprises have together made
a profit of Rs. 614 crores this year or,
to be exact Rs. 617.85 crores, as against
Rs. 445.92 crores for 1982-83. Here it
has to be carefully studied. The whole
of the public sector enterprises together
may be making profits. Our total inves-
ment in it is more than Rs. 30,000 crores.

7RS—7

[15 MAR.

1984 ] (General) 1964-85 194

And you should know that there are seve-
ral white elephants which are making like
the Steel Authority of India, the Cotton
Corporation of India, the Shipping Corpo-
ration of India, the Mogul Line, the Hin-
dustan Zinc, also the Delhi Transport
Corporation, then, the Indian Iron & Steel,
the Kudremukh Ore—there are a whole lot
of companies which are making huge loss-
es. Government of India should not take
satisfaction from the fact that the petro-
leum companies—Sir, if you are given a
petroleum company to manage, I mean, you
are a very experienced man, but even a
person with no experience can manage a
petroleum company and make Rs. 900
crores of profit; there is no need of patting
yourself on your back—are doing well, or
that the monopoly corporations, Air India,
Indian Airlines...

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHR1I KHURSHED ALAM
KHAN): I am sorry, Air India is not a
monopoly.

SHRI R. RAMAKRISHNAN: What I
mean is, why don't you give such under-
takings to the private sector? I didn't see
my good friend, Mr. Khurshed Alam
Khan, sitting here. If you give these un-
dertakings to the private sector, sometimes
competition can help. From the Indian
Airlines you can give some local routes to
the private enterprise, like the Madras-Ban-
galore route or some such route. Then you
will know how much profit you will make.
I am not criticising you now. I will come
to it later on.

SHRI KHURSHED ALAM KHAN:
I will be quite prepared then.

SHRI R. RAMAKRISHNAN: But I can
tell him that Air India is fleecing the
public in the Gulf routes. There is no
other way for our poor Indians who want
to come back from the Gulf countries.
The Air Tndia is charging them so much.
They should charge them only half the pre-
sent rates. Mr. Mohanan has pleaded for
it.

Now I come to SAIL, coal and other
sectors. I wish the Finance Minister asks
the concerned Ministries to take some
strong and drastic steps to improve their
performance. 1 think these are matters
which should be discussed in a full-day
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debate in the House. Sometimes it will
be useful to discuss these things even dur-
ing inter-session periods so that the officials
and tlie Government take-note of what ihe
Parliament has to say on these important
issues.

I will reserve some time for my col-
league. But I will refer to another point.
The Finance Minister proposes to tax the
trusts. It is a very good move which the
Finance Minister has taken because many
of the companies are taking advantage of
sthe tax concessions in the name of trusts
in order, to evade taxation. Even the Tiru-
pati Tirumalai Devasthanam, which is the
biggest Trust managing the Sri Baiaji
Temple, i, included in this. It will be
totally against all our principles to tax
them, particularly in a Hindu country
like India. Last time the Prime Minis-
ter wrote to exempt it and the TTD
got exemption. Now it seems that every
year they hav, to seek exemption I
would request the Finance Minister to-
treat the TTD on a different footing and
give it complete exemption.

My other point ig about th, LIC
officers. Of course, LIC is  being
studied by a Select Committee. You
will be surprised to know that LIC
omcer, are getting less than their
Class rV or Class HI employees and
there is  complete stagnation in their
case. People do not want promotion
there because when the, become offi-
cers the, get less Government of
India studied their problem; an® tried
to give som, incentives which they
could not take advantage of- And now
they have gone to the court. I have
written to the Finance Minister about
this. B is high time that this LIC offi-
cers issue is settled. LIC is a monopoly
organisation. Something should be
done for their officers. Recently one in-
surance expert cam, from abroad and
observed that the LIC'g mortality
table is out of date and they are charg-
ing three or four times the premia
which they ought to charge this is a matter
which  the  Government should settle
before it goe, out of hand.
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Now I com¢ to a point which I had
raised when  Shri  Venkataraman was
the Finance Minister. In all the morn-
ing newspapers you see half-page and
full-gape advertisements on Calcio
Calculators, Soni Radios and Seiko
Watches. Coul® anyon, tell me where
these articles are available against
cash bills? I know these ar. sold in
the Palika Bazaar of New Delhi or
Burma Bazaar of Madras or some-
where in Calcutta. But nowher, they
are available against cash bills. Why
do you allow these companies to
advertise just to evade taxation? It is
the avowed policy of the Government
to do everything against sumggling of
goods. The impression one gets is that
the Government tries to protect sumg-
gler; by allowing them to advertise
like this. I raised it before and then
Shri  Venkataraman said he would
look into it. I would again request the
present Finance Minister t, look into
it.

Now I come to the newspapers. As
you know it is essential to have free-
dom of press if India is to survive
as a democracy. Por the 20 per cent
disallowance on advertising a strong
representation has been made to the
Finance Minister. He may have given
them a good hearing, but has "' given
them any hope. Then there is thi3
Rs. 825 rupee; duty on newsprint and
there is the ancillary customg duty
and again there ig duty on newspaper
machinery which has not been remov-
ed. Nothing ha; been done for news-
paper though freedom of press is es-
sential prerequisite for democracy.

And, Sir, if you want to promote
the growth of a free Press, which js
on, of the avowed objectives of this

Government as well as the other
Governments, then it is  absolutely
necessary that you have to give some
sort of ox>gen to this industry parti-
cularly to the medium and small
newspapers, to the bigger newspapers
and to the mnewspaper industry as a
whole. Even the IRNS and the other
bodies have represented. But nothing"
seem to have been done for this in-
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dustry. I would request ihe honourabe
Finance Minister to consider thi; in
great detail,

Finally, Sir, before I conclude, 1
would only say that the Finance
Minister hag dona a fairly good job
and I hope that he would continue to
take the Indian economy on the right
lines.

Sir, the Finance Minister had quo-

ted from Kautilya's Arthashastra in
hi; Budget Speech. 1 would now
like to quote one verse from Kali-
dasa's Raghuvamsa. King Aja, who
is the grandfather of Sri Rama, Says:

'No karo na cha Dbhooyasa
mruduhu  Pavamanaha  prithiviru-
haniva."

I wiH explain it. "Na karo" means
not excessively harsh "na cha
bhooyusa mruduhu" means not exce-
edigly mild; "pavamanaha" means
like the wind; and "prithiviruhaniva"
means which blow, over the brnaches
and leaves. It means that it is blow-
ing in such , way that the branches
only bend, but do not break. So, this
iy how a Budget should be. I hope
that the honourable Finance Minister
will keep this in mind for all his
future Budgets.

I commend this Budget, Sir. Thank
you.

MR. DEPUTY CHAIRMAN- Yes,
Mr. Ramanand Yadav now.

o+t T qrem (fagrT) o 99-
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77 sqfsr &t TR A af ¥ a3 ww
wemt a0y fEar war 31 @A w
AT FT AT 414 0F 995 ITANR-
£z 3 | 3egld gy AT AT Ko F1 3 E
g7 q4L N TEA A w17 97w g
207 51 Fwn ot 21 1 gary ofr eefegaa
v &, A qfgE =T F AT W
fiRet @t & W w9 AT, TIW X@ T
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TEHTT FT AT FE AT AGAT §
O FARAT WAL & AT TT § TGEHC
F o T aifafad 81 90 a0%
7 oereliie 74 & 19 g & fag
77 a3 AT v o

HR AW AT AA A AT AT
qrg WAl 72 19 Fga 4, fF i 2
am e & Ao &1 s
w< difsd, atg gar ffsa, sEE
g7 FT A, 7@ AFT F 415
g zfrar w7 ®F  wr@w awr
a@fsa df gmimm Afefaa sian
T HAAAA § g AlaEAzT g, +q1g
wfafrsgze g1, W e g, W’
fawe g1, M2 §oifraz &1, 22 =%
St gada dEifom & e ww oaw
formama @& g1 & | FwR ¥
™ AT ¥ ot 7gr "rr § o9
AT &1 79 2z g & f aaw ar
T g E aig F @€g 7 gEr g,
| A& F oAaa ¥ oga g afe
gmia dEifae
Never was a Seminar held to study

how to reconstruct it for implement-
ing our programmes and plans.
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# welt fedl #Y T g &
fad g wawm 3 f5 fFaEi @
dar st ardy 2 AT A6z faur g
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feaer 2 fr zw Arafafes Sz g
AT fa #® W R owaw 33
wifgd 1 gu ¥39 327 ¥ AfFT ew
FE w7 774 | ofemT AR
gHA Famr, AgE A A grar fw
9oz w %7 Fw =T w1 T 9rEEs
§iZ7 ®1 39 F42 5T §F | "HEA
ofear # g wrsdz da=T W1 gad
&t 7 fam dn & G9m  dweE
¥ wizdz &7 gdiEE aA & oA
7 favr 1 goa ofems dwT 07
gz for |« ww gax afas dwv
FJATAT A1 BWA a@T  fw gW TANI
Fwifea grezd 3
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fege 5@ @7 o aferw qeev
QI w7 dq qr 7 @1 9igaE AT
wqd AAT WY gATir wAifET g
5 AT, TAR gW AW F IEEAAE-
FUA  wT ARl W AGEZ TET,
W I W SR FOH BT TFAT
ar, AT o feafr g 2 fF P
qfeqs  qwev wWEEfan §owwR A
st 9T foAT F aas A FAA ey
¥ &3 N qard ¥ w7 73 & A4 A7
12§ AT EE | AT AR AT A0S
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qfe s d¥T CEEA AT ¥ 4 qAF 7
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Far A A TA E ) WIF AN I
at aga @ odr e F faad faw
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L qfs7w qeec & | & agw feggam
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HT EAT AET AT E, TAHT WTAT G0
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T AT A7 AT W
Al e w1 we Ao ar 39 e oa
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i & 19w w1 ogrsfaw Ay &
Afera wfafadt &t & @ atm
F1 AEGAE E, A FE AAATEATT
g, wr fafm st & fan &wew
UFz qrg wT9 A7 WA IR F
fag & < € ag s g%
oAt g 0 # s & e
AT Weg # SER dgd UFT I
F fao aar 2 arfa g7 =0 &)
qfqar &1 &% | §7 weal ¥ w1g F
9z 7T wWET F@IF |

SHRI KALYAN ROY; Sir, there
is a very tiny, insignificant section,
very small in number, but otherwise
very much VIPS, in term; of money
power who are intensely happy with
the Budget. Their identities are not
secret, monopoly houses, big business,
share market speculators and affluent
middle classes. And they have re-
corded their deep appreciation for the
concessions given by the Finanee
Minister who has been all the time
claiming to have kept his head high,
perhaps so high that it has got de-
tached from his body or lost in
clouds, and has not been able to see"
the millions of people who are below
the poverty line, millions of unem-
ployed—perhaps, the highest in the
world—and also the rise in poverty
decay .nd destitution. Sir, for the
poor and dispossessed masses, em-
ployment is a major means for parti-
cipation in th, economy. But the
Economic Surveys, year after year,
are non-responsive to the basic in-
dictators of people's well-being. Ther,
isvery inadequate and poor monitor-
ing of what happens on the employ-
ment front. The only data presented
in the Economic Surveys are 1982
provisional figures in regard to em-
ployment in the public and private
sectors. Even the Employment Ex-
change data are not presented. The
increase in the number of registered
unemployed forms no part of the
Economic Surveys, what to speak of a
mor, comprehensive and up to date
employment data.
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That is why, Sir, the Finance
Minister has ignored the unemployed
and has got bouquets from tlie rich.
On the 1st March, the Kconomic Times
wrote and I quote:

"The share market operators are
apparently pleased with whatever
concessions the Union Finance Mi-
nister offered in the Budget for
1984-85 and continued to lend
strong support to a good number of
shares."

Mr. Nabagopal Das, an ICS man and
a big boss in the FICCI, carried by
the euphoria, wrote in the Amrita
Bazar Patrika of 3rd March-I quote:

"The Union Budget is balanced
and anti-inflationary. No Finance
Minister could please everybody.
He took comfort (Mr. Mukherjee)
from the fact that the business com-
munity has welcomed his Budget
proposals as a whole."

Thiy is the response you are getting
from the FICCI and the big business
that they are quite happy and pleas-
ed with your Budget.

Sir, what is more shocking is the
calculated reversal of the trend
which Mr. Mukherjee indicated in
the 1983 Budget. This is the shocking
part of it. A total volte face. Mr.
Venkataraman gave concessions after
concessions to the big business and
the rich straightaway. He had full
faith in the IMF, Mr. Venkataraman.
The deal with the IMF was done by
Mr. Venkataraman, not by Mr. Mukh-
erjee. But Mr. Mukherjee is carrying
on the entire IMF burden on
Mr. Venkataraman, not by Mr Mu-
kherjee. But Mr. Mukherjee is car-
rying on the entire IMF burden on
his read high, on his high head, eter-
nally fixed perhaps Mr. Mukherjeo's
loyalty is very difficult to find out.
It is cleverly camouflaged.

In the last Budget, he introduced
minimum tax of 30 per cent on no
tax liability big business and he tried
to impose some discipline and tax on
trusts, the most handy and easy tool
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in the hands of the big and shady
houses to evade taxes. We welcomed
this. But at the same time, we ex-
pressed our doubt about the effective
implementation of this measure. We
would like to know, how far this has
been implemented? This time, un-
fortunately, Mr. Mukherjee's camou-
flage has collapsed. Perhaps, he and
the Cabinet have understood the im-
plications of alienating the rich and
the powerful gang of monopoly houses
whose support is very vital for their
survival and also facing what he said:
R a forthcoming event."

Gentlemen, don't think we do not
understand you. After all, how can
you go against your masters who
feed you and who, in turn, expect
you to protect their interests? But
what i disturbing us is the deliberate
attempt to mislead the people, by re-
peating false statements which Mr
Mukherjee also knows they are false.
In order to justify the concessions to
affluent -classes and the private sec-
tor bosses, Shri Mukherjee has given
a theory. But he himself does not
believe it. He said:

"Reduction in the rate to encou-
rage better compliance and that
this will partly cover the revenue
loss ----'¢

Again it says; "Our tax rates are re-
latively high."

All this is sheer bunkum. What is
our experience? Our experience is
just the opposite the facts are just
the opposite. Take the tax rate first.
Recently a high-power committee lead
by Deputy Governor of the Reserve
Bank went into the corporate finan-
cing and this is what they haye stated.
This has appeared in the 'Telegraph'
of taxes are kept roundabout at the
that the effective rate of the corpo-
rate tax for a sample of public limi-
ted companies had declined from 48
per cent in 1977-78 to 40 per cent as
against the statutory rate of more
than 55 per cent in the two years.
The report further states, and quotes
an example of 417 companies assisted
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by ICICI which shows that th, provi-
sion for tax as percentage of profit
before tax worked out on an average
cf 43 per cent in 1979-80 and 40 per
cent in 1980-81 a, against , nominal
rate of nearly 57 per cent of corpo-
rate tax prevailing in those years.
Then, Sir, in the 1st to 15th June 1983
i“sue of 'Yojna', Justice Rajinder Sa-
cnar, former chairman of the Com-
mittee of the MRTP Act pointed out
3nd I quote:

"A very tempting reason is offer-
e ed that reduction will not only
yield more revenue but will stop
generation of black money. In , re-
cent study conducted by Shri Kab-
ra, Professor of Economics, Indian
Institute of Administration, Delhi,
he had analysed the structure of
Indian income-tax rate from 1971-
72 to 1978-79 with th, conclusion
that the tax evasion has not gone
down."

So, whether the tax rate; are high or
low have been amply proved by the
study of the Reserve Bank and by
the study of no less a person than
the ex-chairman of the Committee of
the MRTP Act.

Rather either the actual collection
falls far short of budget estimate or
year after year deliberately collection
of taxey are kept reoundabout at the
same figures. Tak. the income-tax
figures. 1 will quot. only one figure,
Sir. The budget estimate wa; Rs. 1559
crores In 1981-82 and what are the
collecticvns? These ar, Rs. 1475 crores.
Similarly, Sir, particularly year after
year the collection of wealth tax,
estate duty and gift tax have been
kept at a low figure. In thi; budget
also the collection of these three taxes
altogether have been $fixed at Rs.
117.50 lakhs. So vested interests are
demanding total abolition of these
three taxes, wealth tax, estate duty
and gift tax. You will be surprised
that Shri Pranab Kumar Mukherjee
and Mr Poojary replied to my ques-
tion that the children of Shri G. D.
Birla who died in London paid" only
Rs. 3,58,470 a, estate duty, Thi is
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how we ar. handling th. big busir>«ss
houses in India.

And then, Sir, coming to accumu-
lation of tax arrears, on 30th June,
1983, ,s many as 95 MRTP companies
were in tax arrear, exceeding Rs. 10
lakhs or more in each case and that
larg. amount of tax demands have
become unenforceable. Just e'ght of
the companies of the Birla group
owed more than Rs. 5 crores by way
of unenforceable tax demands. This is
admitted, conceded reply in "this
House by the Finance Minister.

That is ,hy Shri Prem Shankar
Jha, not a friend of the leftist, wrote
in the Times of India on 5th March
and I quote:

'What is more disquieting is the
performance of the personal in-
come tax, in the last two year its
yield has increased by only 33 per
cent—I-:ss than half of th. growth
of moi<;y GNP. The yield* of the
w ealth tax. estate duty ard gift tax,
together gone up in the same rfii-
serable proportion. Clearly, so far
as direct tuxation U concerned, eva-
sion has become a way of life."

In spite o0i this truth, bare truth
bbrn, by your reports, by sheer sta-
tistics produced by Government pa-
pers ......... Mr. Mukherjee goes out
to give concessions and says, "tax
rates are hieh". If it is not a double-
facd policy, then I would like to
known what is the meaning of "double
faced". What does the audit say?
We find, about the tax collections,
that ths pes formance of th, tax col-
lection dev~rtment vis-a-vis the ac-
tion plan targets in the areas of
as?°ssmenr and collection during the
ye/is 19/5 ".£, 1979-80, 1980-81, 1981-
82 and 19a:-83—in all these years—
the actual performance in both the
crucial areas of assessment and col-
lection ha= fallen far short of the
act'on plar. targe's laid down by the
Ct-ntral Boa-d of Direct Taxe, itself.
The shortfall ranges upto as much as
48 oer cert in the case of assessment
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and 31 per cent in the case of collec-
tl-. 'i. Secondly, pendency of company
casts ha, i, fact been constantly go-
iv.g up from 46,563 in 1978-79 to 55,861
in 1981-82. The effective area of
an oar lax remains at the level of
about Rs. 1000 crores.  Although a
Urge number 0:: Commissioners have
bf>cn appo ried recently from 69 it
has gone as far as I remember to 110
in .1982—the number of appeals pend-
ing with the commissioners of In-,
vome Tax Appeals has been going
up from 46 9t0 at the end of 1979-80
to 54,143 at *h, end of 1980-81 and

fi2,8:"3 at the end of 1981-82.  So this
is the experience.  This is the sordid
truth which no amount of camou-

flage wul cover. Knowing all this,
giving all these figures, now you have
su Jaerly tho.tght that concessions are
needed to bt given to the capitalist
section and -hat tax rates are high.
And Tre VY js the taxes? Read any
of the “e 'jrrmendations of the PAC.
Does. Any one of them pay Wealth
Tax? All the Birlas—KK R. K. and
othtfrs—the Birlas whom you have ap-
pointed as Member of Board of Di-

rectors Reserve Bank of India —
all together—have paid Rs. 3 lakhs
ever the death ot G. D Birla.  What

is the total assets shown? Negligible.
So this is how the tax colletcion is
going er..

Sir, * n ncid for money in the elec-
tions is understood. Bui it has been
unfortunately = nakedly = pronounced.
This is w'ft she Economic Survey
says:

"Direct taxation cannot be relied
upon to fenfrate large revenues in
deve'cy:'i.g country".

This is what Mi. Mukherjee has stat-
ed. That m»ans before th. elections,
full assurance has been given to the
big business houses and kuluks to
support the party which i, against
direct taxation. This is the penetra-
tion of fhe philosophy of IMF. This
s the philosophy of Reagan: No
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direct taxation, reduce direct taxa-
tion. This is exactly the deepest pene-
tration of the IMF philosophy Into
the head of Mr. Mukherjee. But what
I accuse Mr. Mukherjee is of serious
breach of trust. And he has not been
very honest about it. This is what he
stated on November 11, 1983 at Delhi.
I quote from the Economic Times:

"Direct tax rates—Pranab rules
out cut".

This is what is stated:

The Union Finance Minister re-
jected the demand for reduction in
the marginal rate; of direct taxes
in view of opposition from the
States which get a share in the re-
venue. Inaugurating the 20th All-
India Conference .of Corporate Ma-
nage” and Tax Executives organis-
ed by FICCI, he said: Th. Chief
Ministers oppose any reduction in
income tax sinc, 80 per cent of the
revenue went tb States.

Then what is the use of calling the
Chief Ministers? Why do you hold
meetings? Mr. Mukherjee said in Nov-
ember, 1983: "I cannot touch direct
taxes because all the Chief Ministers
oppose it". And in February 1984,
when not even three months have
passed* he just tore 'th© assjurantfe
given to the Chief Ministers and sta-
ted openly in CICCI: Cut those very
parts which hit the States most. It
is not a question of the Congress re-
gress regime. They are all united. Is
gime or a question of the non-Con-
it not a breach of faith. This is what
Mr. Ashok Mitra is pointing out out. If
possible, a breach of privilege mo-
tion should hav, been brought aga-
inst Mr. Pranab Mukherjee. Refer-
ring to the Chief Ministers meeting
he did just the opposite. It is , shame.
Even Mr. Bhabatosh Datta—whom Mr
Pranab Mukherjee honours an out-
standing economist had this to say.
He stated in the Statesman of March
5, 1984:

"Downward changes have been
made only in divisible taxes.................
The Centre has probably under-
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estimated the loss to revenue from
income tax relief by assuming that
the lower rate, will induce better
compliance by taxpayers. If the
hypothesis that the loss will be
only Rs. 59 crores instead of the
initial Rs. 180 crores i, not realised,
the States will stand to lose more."

This is by an outstanding economist,
an ex-adviser to the Government of
India, writing in the Statesman of
March 5, 1984.

And even in giving relief to the
income-tax payers, Mr. Mukherjee has
given the highest relief to the high-
est income people. According to one
expert—it has appeared in th. Busi-
ness Standard of March 11:

"The relief in income-tax was
highest at the highest slabs work-
ing out to 11 to 20 per cent in Rs.
60,000 to Rs. one lakh slabs."

In other words, those who ar. earn-
ing or are showing an earning of Rs.
1,00,000 will get more relief in rela-
tion to those whose earnings are just
50,000-60,000 rupees. Such class bud-
get, I do not know whether any other
Minister would have been capable of
producing.

Regarding black money, Mr. Mu-
kherjee mechanically repeated what
he stated in 1983. In 1983 h, stated:
"Thi, Government is determined to
plug avenues for tax evasion and
avoidance and to continue the fight
against economic offence." But, Sir,
though this time also he has quoted,
the hollowness js clearly visible. In
a milder language he stated; '-The evils
of black money and tax evasion have
also to b, reckoned with. "There is
no determination to wipe out or to
fight out black money. I know you
cannot do it because you will have
to knock at the doors of FIICI for
fighting the election which tg coming.
Naturally this time, no rooting out of
black money, no fight against black
money. The language also has chang-
ed with the changed situation. About
black money, I shall tell you what
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he stated yesterday in th, other
House. He has tried to minimize an
article by VITO TANZI.'wno is sup-
posed to be Director of Fiscal Affairs
in. International Monetary Fund. Mr.
Tanzi stated: "Black money i high-
est in India". Mr. Mukherjee tried to
minimize it by stating'that ""tjt is
an article written by a stray journal-
ist".. That shows how seriou* you are
to fight out black money. I want to
know whether he is an officer of the
IMF and whether the Government
has probed into it. What has Mr. Mu-
kherjee done? He has shelved the
entir, thing by referring the entire
matter to another committee to find
out the depth of black money—as if
you need another committee to find
out about black money — and you
know, as I know that its report will
never be published.

But I do congratulate th, Govern-
ment, particularly Mr. Pranab Mu-
kherjee and Mr. Poojary, thanks to
the economic policy pursued, at least
smuggled goods of very" shape” and
size, including full houses, are avail-
able to customers at their door-steps.
I must congratulate Mr. Poojary.
We have no dearth of smuggled goods
available to us, from shaving cream
to perfume to cheese to imported
house. I read in the Times of India
that somebody in Uttar Pradesh had
imported a whole house, a pre-
fabricated house, from Geneva. He is
a retired Colonel, Col. Anand from
the Tarai area. I must congratulate.
This is not a mean achievement. Mr
Mukherjee has taken pride in intro-
ducing cost audit. H. has stated on
page 24 of his speech,- arid I quote:

"I am providing for compulsory
audit of accounts." Whom is he try-
ing fobluff? Sir, I put a specific
question on the 22nd February, 1983:

"(a) whether it is a fact that
most of the large houses and com-
panies covered u°der the MRTP and
other Acts ar, not submitting cost
audit accounts at the time °i sub-
mission of returns while under rule
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12(1) (a) of Income Tax rule, it is

mandatory on companies to submit
cost audit accounts of the compa-
nies;

"(b) if so, what is Government's
reaction thereto;

"(c) how many companies under
th, MRTP Act and large houses
have not submitted any such audit
reports since 1977 and what action
has been taken against them;"

Thi; is the reply given by the Min-

ister of Finance. There is nothing new
about it, the cost audit; it was there.
You. would be interested to know
the reply.

the reply. I read:

"(a) It has come to the. notice of
the Central Board of Direct Taxes
that cost audit report; have gene-
rally not bee, filed along with the
returns.

"(c) On a test check in respect
of the companies belonging to large
houses which are being overseen by
the Directorate of Inspection (Spe-
cial Investigation) it i 9 seen that

in about 45 per cent cases cost
audit reports were not filed by the
companies,

"(d) & (e) The Income-tax Offi-
cers did not see, to have asked for

cost audit reports from these com-
panies ----- "
And the reason?

"... .due to oversight."
And who are they? All th, big 74
family houses—th, ACC, Baiaj, Ban-

gur, Bird, Birla, Chowgule. ICI, ITC,
J. K. Singhania whom you have
again promoted cither to the IDBI or

the Reserve Bank of India. Jardine
Henderson, Escorts, Goenka, Garware,
Jainur.  Kanadia.  Kasturbai.  Lalbhai,
Khatau, Kilachand. Kothari. Mafatlal
and all others.

THE  VICE-CHAIRMAN (SHRI

SYED RAHMAT ALI): Leave it.
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SHRI
the fact that

KALYAN ROY: In spite of
section 12(1) (a) re-

quires mandatorily that they have to
submit cost audit returns along with
the income tax returns, none of these
companies hav, submitted them. And
what action has been taken? None
so far. Are you not ashamed of it?

A worker when he fails to attend 240
days per year, losses his entire year's
gratuity. An  ordinary  rickshaw  pul-
ler when he fails to pay loan to a
bank, is hauled up, and his rickshaw
is seized. A marginal farmer who fails
to pay th, money to the Government,
is dragged to prison. And here is a
mandatory law, and between 1977 and
1984 non, of thes, MRTP companies—
these are not small companies are
complying with it, and no action has
been taken. If anybody else would
hav, been here, I would have just
asked: How many crores of rupees
are you collectnig from them every
month? 1 would ask, and < anybody

would ask whether he is from Com-
munist, the CPI, the CPM or the Ja-

nata. Nobody is complying with it
And you have 15 to 20 thousand offi-
cers and clerks in the .ntire Board
of Direct Taxes, and no action has
been taken.

Mr. Poojary; you can be very brave
to the LIC people. You can be brave
to the bank people. You can shoot
down peasants in Maharashtra. But
before these people what do you do?
In ordinary Bengali we call it: Trou-
sers drop down, heads bend and both
the palms come in folded namaste.
So. Sir, I would finish my speech, quo-
ting again the article in "Yojana" by
Shri  Sachar—I1-15 June. 1982. He
tated:

"Tn my view, tlie overall touch
stone by which any nolicv must be
iudeed is the commitment in our
Constitution to remWp the vast
disnaritv which is the bane of our
society. We cannot rjossiblv make a
success of our recublic vmless we
remove vast disparity in urban
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oities where 1 per cent wealthiest
control 20 per cent of the total urban
wealth and 4 per cent of the top
control 41 per cent of the total urban
wealth. To reduce and eliminate
massive absolute poverty lies at the
very core of development itself. Can
there be any moral justification for
making greater concession and Dbe-
nefits for such an insignificancy
small number of population when
60 per cent of our population is
defined as having an expense of
Rs. 20 per month per person?"

This is the article which appeared in
"Yojana", which is being produced by
you. And this article is by an ex-
Chairman of the MRTP Commission.
Have y°' any hope for these people
about whom he ha; mentioned? No.
None at all.

My last point—which 1 will bring
up later on also—is that Mr. Mukher-
jee ha; mentioned about mobilisation
of resources and helping the public
sector. Again with what fac, can you
stand in Parliament? You had passed
an order under the Aluminium Re-
gulation Order that the five alumi-
nium producing companies will have
to deposit the difference between the
retention price and the' selling price
of aluminium. In other words, those
whose retention price is lower than
the selling price will be depositing
the money in the Aluminium Regula-
tion Account and those whose reTen-
tion price i; higher than the selling
price will get the money. In other
words, HINDALCO, your friend's con-
cern, Mr. Birla's concern, and the
Indian Aluminium, a multinational
company, will hav, to deposit the
money info the Aluminium Regula-
tion Account so that BALCO-—Bharat
Aluminium—and MALCO, public sec-
tor concerns, do not di. of starvation.
The matter went to the court. Birlas
did not pay. The court absolutely
reiected  Birlas' contention and the
amount involvedTh 1983 came to near-
ly Rs. 36 crores. You are talking of
overdrafts of th, West Bengal Gov-
ernment and other Governments. Are
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you not ashamed ol the overdraft of
Birlas—Rs. 36 crores? who is going
to check it? Indian Aluminium has
not paid Rs. 21 crores. Those are part
of the proceedings of this House-
questions and answer, and half-an-
hour discussions. After losing, Birlas
went to the Supreme Court, I warn-
ed at that time Mr. Mukherjee, Mr.
Tiwari and Mr. Salve: 1 hope you
are not having a confabulation to
withdraw the cas. or to ccfrne to an
out-of-court settlement. Here is an

assurance given i, the House: no out.
of-court settlement will be made. I
said, the hav, gone to th, Supreme
Court and they will lose in the Sup-
reme Court. (Time-bell ring) 1 am
talking of mobilisation of resources.
Mr. Salv, replied in this House that
because Birlas have riot paid Rs. 36
crores, the BALCO and the MALCO
are in a great crisis and the Govern-
ment has to give a loan" of Rs. 80
crores to these two public sector con-
cerns. And the BALCO and the
MALCO wiH have tg pay heavy in-
terest to" the Government on the loan
they have taken. They have no alter-
native but to take loan" because of
the non-payment by HINDALCO. And
in the month before last, the case
was  withdrawn from the Supreme
Court, according to Mr. Pranab Mu-
kherjee's letter and reply, and a com-
promise wa* made out of the Supre-
me Court ancT Rs. 36 crores was not
paid but Rs. 23 crores was to be
paid. What about thp balance? Even
today he has replied to this. Even
today Mr. Salve in replv*o Questirvn
No. 1926, 15th March. 1984. has said
that the cas, was settled outside the
Suoreme Court and of the Rs. 35
creeps thev hav? to Day Rs. 10 crores
wp? wrniwed. What about thf interest
tn -RiHas? The Minister said- "The
"uestion of lew of interest on arrears
is unoVr consideration" Ts it not a
shampfnl fact? ”“nd Rs. 10 crorps was
"ivpn. WW? Because thev hapv na'd
to the T7P State Electricitv Board. This
is what the Minister said. I can rjosi-
tivelv tpll von today that not a single
Paise has been na'd by HINDALCO
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to the UP State"Electricity Board be-
cause the  casebetween UP  State
Electricity Board and HINDALCO has
not been compromised in  Allahabad
High Court. Who got the money, Mr.
Poojary? This Ts the worst kind of
socio-economic ~ and  political  corrup-
tion. Who are involved in this? This
question has been debated again and
again in this House. Mr Pranab Mu-
kherjee expressed deep concern, and
after  expressing deep concern, Rs.
10 crores was given up from HIN-
DALCO. 1 demand a full investiga-
tion into the matter a; to who are
responsible  for it. This Government's
economic policy has caused serious
damages to the country's economy,
has retardecTlts growth and endan-
gered its stability both economic and
political and denied social justice to
the masses. It has only intensified the
problems. We reject this Budget.

SHRIMATI KRISHNA KAUL (Uttar
Pradesh): Mr. Vice-Chairman, [ rise
with your permission to speak on
the Union Budget for 1984-85 which
was presented in Parliament "on 29th
February 1984 by our Finance Minis-
ter, Hon'ble Shri Pranab Mukherjee.
I congratulate the Finance Minister
for it certainly is an imaginative bud-
get, not shackled" by too many cons-
traints, and aimg aj bringing about
speedier development nf the national
economy. It is formulate nSalns't' the
background of a strong reaovery in
national income, and agriculture, and
an  ecaually  impressive  improvement
in the balance of payments position.

The foodgrain production this year
has more than covered the lost ground
Notwithstanding  th,  severe  droughts
and Indifferent monsoon between 1979
and 1983, it is likely to exceed the
target of 142 million tonnes. Benefits
accrued from bumper agricultural pro-
duction will go a long way in meet-
ing part of the uncovered deficit. To-
gether with this, the ‘"industrial per-
formance during the 'year and the
increase in foreign exchange reserves
this February, testify ,nd prov, that
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the country hag emerged stronger by
the end of this year. Th. Govern-
ment's voluntary decision not to avail
of the 1.1 billion SDR under the
Extended Fund Faculty of the IMF
clearly substantiates this confidence.

While meeting the investment de-
mands of a growing '"economy, the
Budget reflects the confidence of the
economy to contain in flationary pres-
sures. The  Budget  provides for
reduction  in excise dutie3
and a simultaneous increase in cus-
tom. It is an astute strategical step
from the point of view of levies. This
will hav," the Effect of giving addi-
tional protection to domestic indus-
tries, from foreign  competition. It
will also stimulate domestic demand
without creating k coPrsponding de-
mand for foreign goods. Capacity uti-
lisation in  domestic industries  will
also be aided. The reduction in ex-
cise duty on a variety of items of
mass consumption, viz. textile, tea,
fans, imitation  jewellery, stainless
steel utensils, etc., is indeed a wel-
come aspect of the Budget for the
relief and satisfaction of the common
man.

Now coming to income-tax, the re-
duction in the income-tax rates, per-
taining both to the common man and
the affluent, iy a most satisfying fea-
ture. The revised tax schdeule provides
for relief to an assessee with an in-
come of Rs. 20,000 a reduction
amounting to 20 per cent of the tax
payable earlier Similarly an income
level of Rs™. 30.000 i, now eligible for
a relief of 16.67 per cent. Thes, steps
wil go a long wav in providing size-
azle comfort and relief to th, salaried
class.

It has long been contended that
high direct tax rates simply result in
widespread  evasions, and that high
indirect tax lead to higher prices,
thereby reducing demand and hence
revenue. Our worthv Finance
Minister has selectively cut down both
kinds of taxes. In fact it iy ?m im-
portant aspect of the budget. It takes
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-A step forward in devicing a new
credo, that it is possible, to have
more revenue from lower tax rates.
He has pointed out, that the reduction
in tax "would have cost Rs. 180 crores
to the exchequer but being an astute
economist that he is, he is confident,
that the reduction would amount to
only 59 crores, consequent upon better
tax compliance. Thus the Finance Mi-
nister has succeeded in impurity
ushering in a new philosophy oi
taxation and giving a considered and
fresh tur, to tax policy.

Car©O ha, also been taken, that the
Sixth Plan projects are not scuttled
due to resource constraints, in the
final year of the Plan. The Plan ex-
penditure has been raised to Rs. 30,231
crores as against Rs. 25,480 crores in
1983-84 with a 25 per cent hike in
the annual plan allocations. There is
a special stress on programmes meant
for the rur«l areas. Our Prime Min-
ister's New 20 Point Plan which form<r
the core of these schemes and aims
at all out socio-economic development
of the country has been allotted al-
most 40 per cent of the amount of
the Plan outlay for the coming year.
The Rural Employment Guarantee
scheme, as well ag th, Integrated
Rural Development Programme would
create 5\0 million mandays of work,
and will go a long way towards lift-
ing a major portion of the people
above the poverty line.

The budget has made adequate pro-
vision for the development of infras-
tructure. The outlay on power projects
is to go ut> by 44 per cent. i.e. to Rs.
1754 crores, coal production would
get Rs. 1310 crores as against
1.9~*"6 crores last"~ear, with a produc-
tion targe'* ol> 152 million tofnnes.
The allocation for Railways has been
raised b 23 per cent ' n Rs. 1.650 crores
and adeauate provision has been
made for the development of ports.

The stress of th, budeel is on
Growth rather than Demand manage-
ment. Th, budget meets the ends of
equity and mass weflare through

7RS—S8.
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deployment of resources. Th* provi-

sions for social welfare, rural anil
community services, programmes 'Or
improving opportunities for gainful

employment and productivity, of the
vulnerable sections of. society, have
been given up priority.

The budget also gives reason to
hope that the era of cost-push infla-
tion, caused by sharp. and not always

justified increase in administered
prices is behind wus. The relative
absence of new levies of Rs. 193.6

crores this year as against Rs. 716.05
crores in the last budget, and the
absence of pre-hudget .price and tariff
increases, as on petroleum products,
| fertilizers, rail travel (lone excep-
j tion being the hike in coal prices in
January) provide an ample proof.

In keeping with the new financial
structure of revenue, which underlies
his new tax philophy, is the innova-
tion in the budget to compete directly
for household savings by offering rates
of interest slightly higher than those
offered by the banks. The Hon'ble
Finance Minister hopes to get Rs. 200
crores through a National Deposit
Scheme in 1984-85, and another
Rs. 300 crores later. Instead of rely-
ing increasingly on enhanced tay
rates, the emphasis has now been-
shifted to higher public sector sur-
pluses and a greater draft on house-
hold savings. It provides for a 10.5
per cent rate of interest for four-year,
deposits, and tax exemptions on in-
terest up to ten thousand rupees andl
it should prove a success in mopping
up excess liquidity and curbing in-
flation.

Steps are being taken for the eradi-
cation of poverty. During the Ilast
fou, years, the Government has in-
troduced a number of schemes for the
weaker sections of ociety, particular-
ly in the rural areas, in the wurbaii
slums and also for the Scheduled*
Castes and Scheduled Tribes. These
include the Integrated Rural Deve-
lopment  Programme, the National
Rural Employment Programme anoV
the two new programmes announced
by our beloved Prime Minister
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Shrimati Indira Gandhi on the 15th of
August 1983. These are the Rural
Xandless Employment Guarantee Pro-
gramme and the scheme for provid-
ing self-employment opportunities to
the educated unemployed. They are
designed to create opportunities for
employment and income generation
for particular target groups while
also creating productive assets. The
"Sbtal allocation for rural develop-
ment would be Rs. 930 crores and for.
flie IRDP and NREP, an allocation of
Rs. 216 crores and Rs. 230 crores res-
pectively has been made which fe to
fee matched by the States. The num-
Iber of beneficiaries under these pro-
grammes in 1984-85 is estimated at
over three million. The allocation
(tor  rural landless employment
guarantee programme, which seeks to
provide work for hundred day, in a
year, at least to one member of every
rural landless family, is stepped up to
400 crores in 1984-85. Another 25
crores of rupees have been allocat-
ed for the programme of providing
self-employment opportunities to the
educated unemployed. The budgetary
provision under this programme will
fie used a; a capital subsidy against
the loans to be given by the banks
and more funds may be made avail-
able during the course of the year for
these two new programmes. Ha the
Plan for 1984-85, a sum of Rs. 243
Crores has been earmarked for the
accelerated rural water supply pro-
gramme scheme. Tbe States on their
part are expected to provide Rs. 264
Crores for thfe purpose under the
Minimum Need; Programme. Over
50,000 problem villages are expected
to be provided with drinking water
facilities during the yea, 1984-85.

The programme for integrated child
development sendees is an important
part of the effort of the Government
fo help women and children in the
backward areas, urban slums and the
tribal area; of the country. The TVO-
gramme is already in ©neration in 830
Wock, and will be fully operational
tn all the 1,000 identified blocks by
the end of 1984. A provision oi
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Rs. 36 crores bas been made for this
scheme, th, total allocation being
Rs. 78 crores including the wvarious
schemes for the development of social
welfare in 1984-85.

Our distinguished Prime Minister,
Shrimati Indira Gandhi, has said;

"A nation is judged by what it
doe, for its children."

The national policy for children
adopted by the Government of India
under the dynamic leadership of tlie
Prime Minister in August 1574 re-
cognise” children as the "supremely
important asset" of the nation, and it
has declared:

"It shall be the policy of the
State to provide adequate services
to children both before and after

birth and throughout their period
of growth to ensure their full
physical, mental and social deve-

lopment. It also envisages that the
States shall progressively increase
the scope of such services so that
within a reasonable period of time
all the children in our country
can enjoy optimum conditions for
their balanced growth."

Sir, the child needs love and accep-
tance, nurture and nourishment for its
body and stimulation for its mind
and it is the dream of every mother
to provide these essentials. The In-
tegrated Child Developemnt Service
has been devised for precisely this
purpose, to provide suitable aid, so
that the child is not deprived of its
childhood and the nation of its human
wealth.

The I.C.D.S. provides a package of
services to the children. These con-
sist of supplementary nourishment, im-
munization, health check-ups, referral
services, nutrition and health educa-
tion and non-formal pre-school edu-
cation to chrdren below six years of
age. It further extends its services-
to expectant and nursing mothers, in-
cluding nutrition and health educa-
tion to women so that every child in
the area has opportunity of survival
and development into a useful mem-
ber of society.
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Th, projects are being taken up in
selected blocks in the most disad-
vantaged, backward and far-off rural
arcas and urban slums. It also in-
cludes a non-formal, functional
e literacy programme, for adult women,
for enhancing the capability of the
mother, to look after the normal
health and nutritional needs of the
child as an integral part ¢ of the
I.CD.S.

Each project cater; to a population
of about one lakh through a network
of 100 Anganwadis (courtyard gar-
. dens) located in it, area. Th, number
of Anganwadis is adjusted according
to the actual population, number of
villages and the topography. The
focal point for the delivery of ser-
vices is this Anganwadi. It is per-
ceived as an activity centre for
children a; well as women within the
community.

Training, monitoring and evalua-
tion programme i done regularly.
The health infrastructure 1is streng-
thened by a Medical Officer, a Lady
Health  Visitor, and a mid-wife
through primary and sub-health cen-
tres.

Emphasis is placed on the involve-
ment of the voluntary agencies com-
munity participation and coordination
at all levels.

The New 20-Point Programme is a
Minimum Needs Programme for all-
round comprehensive development of
our vast country in important and
basic areas in need of development
right down to grassroot level. It has
laid vital emphasis and has generated
an upsurge for massive expansion of
the Integrated Child Development
Scheme, It would not be out of
place to mention that the LT.D.S.
takes care of the all-round develop-

*ment of the child in its native setting
and combines in a way the psycho-
logical approach of Rousseau, Pesta-
lozzi, Froebel and Madam Montes-
sori along with the demands and
nees of his body, of his mind, of his
environment and of his heritage.
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A massive expansion of the I.C.D.SJ£.
is an answer to the them, of tht
Universal Children's Day which had
just been observed In this very de-
cade. There is so much pathos and so
much truth in the Universal cry
"Hungry  Children—a challenge to
the world conscience".

The provision for the benefit of
Scheduled Caste and  Scheduled
Tribes and other backward classes
has been increased to 209 crores for
1984-85. The Plan outlay for educa-
tion and culture has substantially
stopped up to Rs. 204 crores as
against Rs. 150 crores, in 1983-84.
Likewise the Plan outlay for health
and family welfare programme has
also been stepped up by nearly 32
per cent from Rs. 460 crores in 1983-
84 ty Rs. 605 crores in 1984-85. The
family welfare programme will cover
an additional 20 million persons.

These and the other socio-economie
priorities as reflected in the 20-poiet
programme are being vigorously im-
plemented. The total amount allocated
to the programme in the industrial
Plan is Rs. 4038 crore, which is an
increase of about 47 per cent over the
contain inflationary pressurey while
the outlays to be provided by the
State, and Union Territories.

The total provision for th, 20-
Point Programme will be Rs. 11E3
crores reoresenting nearly 40 per-
cent of the total annual plan outlay
of the Centre, States and Unicn
Territories. Even with an uncovered,
deficit ~ of Rs. 1762  crores.
2 P.M.

The  budget reflects the  con-
fidence of  the economy io
contain inflationary pressures whil©
meeting the investment demands of
a growing' eeonomv. It seeks to en-
sure economic stability while provid-
ing growth oriented incentives to in-
dustry.

In a situation of high tax rates and
a narrow tax base our hon. Finance-
Minister is to be congratulated for
limiting thi; budgetary deficit to Hr.
17fi2 crores. Even Nani Palkiwala,
with his superb gift of the gab, aria
his ability to masterfully twist the
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(-[Shrimati Krishna Kaul] S_HRI SYED SHAHABUDDIN
elasticity of the English language in (Blhar)f You give the budget. We
fields of perpetual criticism of cons- shall win.. th, elections.
tructive plans and realistic policies, SHRI, H. HANUMANTHAPPA:
*who had dubbed it as an oil borne Mr. Shababuddin, the Indian voter

budget, had to admit, -that the 1984-
85 budget is in the right direction.

I would like to close by quoting
Shri Swaminathan S. Aiyar, why sayo
"1984-85 budget is like a breath of
fresh air. It is pointed and compact
and grapple; with the reality that,
high tax rates have become counter-
productive and need to be reduced.
High tax rates have penalised only
the honest, not the rich and spurted
a.gigantic black money I once again
congratulate our Finance Minister for
the 1984-85 budget which is a prag-

matic budget which is a budget
fpr stability, for progress and for.
development, a product of sound

economic* of an astute economist aPd
I whole-heartedly support it. Thanks.

SHRI H. HANUMANTHAPPA
(Karnataka): Mr. Vice-Chairman, Sir,
'l, ris, to support the budget and to
compliment our Finance Minister for
the budget. Every ordinary citizen of
this country finds solac« in this bud-
get. 1 have carefully heard and re~d
the speeches from the opposition ben-
ches. 1 should say that they hav, lost
track. Actually, thi; iz a budget
placed by our party anj the opposi-
tion friends have started measuring
our budget' with their yardsticks.
Naturally it does not fit in. If our
friends from the opposition benches
use the yardstick either of Janata or
of Lok Dal or BJP ,r for that matter
even of the Communist party of our
friend Mr. Kaly,, Roy, they cannot
judge it. The budget cannot be mea-
sured by these yardsticks. Unfortu-
nately, they have lost the track in
measuring the budget. It is said that
it is an election budget. Admittedly,
it-is an election year. Certainly it is
an election budget. We do not want
to deny it. It is our election budget,
ffr is not your election budget be-
cause you are not coming back to
fcower.

may be illiterate, but I can tell you
after these 36 years of experience in
democracy, h, has become mature.

SHRI. SYED SHAHABUDDIN:
The Indian voter does not read the
budget.

SHRI H. HANUMANTHAPPA:

Of course, I agree. He rejected us in
1977 with high hopes and aspiration
in you. But ha changed his mind
within a span of two and a half years.
He rejected you and he asked you to
sit in the opposition. He gave the
->ower back to th, Congress which
has ontinued th* process of develop-
ment f-om the very beginning of our

Independence. The opposition could
not ruU the country for more than
30 months; even though th°r, was a
missive mandate to run the adminis-
tration for five years, they failed and
had to quit office after 30 months.
The Congress gav, this cpuntry a
strong economic base, provided it the
strength to fac, three military in-
vasions and for many other things.
Abovo all, the Congress gave durable
political  stability to  th. country,
making. an. all-round progress through
planned and integrated development.
Vigorous steps are taken to dsvelop
science arid technology, and the coun-
try todav can take pride in the
achievements of our scientists who
twve placed our country in the safe
position i, the world science ™P
through INSAT-1B and our expedi-
tions to Antarctica. More than any-
thing else, Congress promoted n*
tiona'  integration, combatted com-
munalism, linguistic ~ fanaticism  and
regional parochialism.

Sir, during these 36 years, where
were we, and where are we now? We
have started our Plan in the year 1950
with 55 million tonnes of foodgrains,
and today w. are producing 142 mil-
lion, tonnes which is a record agri-
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cultural  prdductfdh. tn  Heel, we
started with 1.4 million bonnes, and
today it is 8.3 million tonnes. In
cement, we started with 2.7 ntulion
« tonnes and today it Is 24 million ton-
nes. In coal, it was 32.8 million ton-
nes and today it is 140 million ton-
nes. Crude oil was 0.28 million ton-
nes and now it is 22 million tonn as.
In electricity, we started with 6,3 MWy
and now it is 133 MWS. With this
progress, the Congress hafe ran this
country all these years, sn& "brought
out the present picture Wb«t % the
barometer to test the success 'Or to
test the Budget? Sit, the barometer
is our masses who have Vikcti %s to
power. How far have we satisfied
their aspirations and their hopes i& thfe
barometer. And with that barometer,
we' have to test it. Sir, itftt; ig «"
barometer, this is the election mani-
festo wherein we have giv«i to the
people before coming to power j, 198(1
that these are the things that we *re
going to do and with which we have
been, voted to power. How ‘ar we
have satisfied these aspirations i» imore
important. ~ Admittedly, this is an
election year. We are going back to
the people after five years. Hew W
we have been able to keep «p our
promises that we hav, given in fee
election manifesto in 1980 is more im-
portant. Sir, II Will just take the
important aspects. Much has been
said, about taxation I d, not want to
go into the actual figures. Angj I
leave it to the economists ahd the
people who also wrangle with the
figures. Sir, regarding taxation, we
have said in our election manifesto
that the Congres; will review tbe
existing tax system and restructure
it so as to reduce the burden on the
middle-classes, to remove the harass-
ment to the small trader, and bring
about  equitable  responsibilities  on
all affluent sections for the benefit, bf
the society as a whole. Sir, this i9
the yardstick with which our today's
Budget, placed hy our Finance Minis-
ter, Shri Pranab Kumar Mukherjee,
should be tested. Sir, he bas given
relief to all sections—to the Jjiaitf em-
ployees, to the middle-class, tb the
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industrialist—to reduc, the burden:
by reviewing the existing system and
restructuring it. So, ar. we not ful-
filling it? Are e not in the process?
Of course, we cannot satisfy all. But
are w, true to the words that we>
have given to the people during the
election or not? To that extent tins
is an experiment, and a worthwhile
experiment. And  this  experiment
should be commended. While giving
concessions, it is our endeavour to se&
that more and more voluntary taxes
come forward and harassment is mini-
mised. W, have taken care of thai.
The Budget has taken care of indi%
trialists  also. And big. industri;
are given attractive subsidies and at
the sam* time expected them to share
their profits. It has also taken cate
of misuse of profits in the name of
trusts and charities and has tried to
put an end to such misuses in the
name (f trusts and charities.

Sir, what was our promise to tlie
large bulk of population of this coun-
try? W, said that there wiH be sub-
stantial increase in the duantum pi
credit available to small and marginal
farmers. This is our promise. W<=
said tbat the regional rural banks and
other financial institutions will be
revived exclusively for small and
marginal farmers with adequate pro-
vision of funds Sir, you are aware
that Gramin Banks hav, started func-
tioning for the purpose pf making
available qural credit to small and
marginal farmers, limiting their in-
come upto Rs. 6,500. A number .of
branches are working in this country
.in obedience to the promises that .we
have given to the people. The
scheme of differential rates of interest
for bank loans for the benefit of small
farmers and weaker sections will be
revived and it will be continued. Smail
farmers and marginal farmers will be

able to augment their incomes by
auxilliary  occupations. Under the
NRDP programmes which we have
introduced, we Rave identified the

weaker sections and small and mar-
ginal farmers and through Dban!-.-
lakhs of rupees and crores bf rup”ES
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are flowing through credit for the
amelioration of their lot.  Agro-indus-
tries are being set up for their benefit
and schemes for farmers agro-service

centres are being implemented. We
liave said that small and marginal
farmers as such will be treated as
economically weaker sections and

given all such concessions and benefits
as may be available to those sections.
Sic, all this agricultural strategy that
We have enunciated in our election
manifesto, we have followed it and
implemented it through our Budgets
from 1980 to 1984. It has resulted in
an optimum output of agricultural
production of 142 million tonnes, rais-
ing the growth rate to 9 per cent.

Sir, coming to industries, what were
our promises? Let m, analyse and
tell you how we have stood by our
promises. We have said that the
Congress, therefore, emphasises a pat-
tern of industrialisation which com-
bines maximum possible employment
with a leve*]l of sophistication appro-
priate to a modernising society. It
will undertake a quest for appropriate
technology in every field of industry
so as to achieve an industrial pattern
which combines viability, decentrali-

ion as far as practicable. Sir, here
also our new industrial policy that
we have enunciated and several con-
cessions that we have given is taking
the shape of employment mobilisation
0:£ well as giving stability to the in-
-ustrial unity that are working. Sir,
We are streamlining the public under-
takings also. The IDBI loans now
liberalised by the Finance Minister
encourage the weaker units and crea-
tes an interest to revive and add to
tbe industrial production in  this
country.

Sir, we had promised the streng-
thening of the public distribution
«pstem also. You are aware, Sir, that
f&jough various measures we have
increased the scope of the  public
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distribution system and we have crea-
ted , monitoring section also to super-
vise how far this facility has reached
the consumer and how far it has been
misused and wherever it has been
misused, what stringent action is to
be taken.

Sir, in the case of employment also
we had promised to the country and
to the people, one adult member per
family employed on socially accept-
able wages and a phased scheme to
create S3lf-employment for skilled and
qualified youth. In pursuance of these
promises, the NREP programme, soil
conservation programme, afforestation,
irrigation and the other work; that
we have taken up and recently pro-
nounced by our hon. Prime Minister,
Shrimati Indira Gandhi, on August 15,
1983, the rurai educated unemployed
and the rural labour guarantee scheme
have been implemented. These are
the schemes which have been imple-
mented in pursuance and in conson-
ance  with the policy that we have
enunciated in our election manifesto.

Then, Sir, we have also mentioned
in our election manifesto about the
problems faced by our people in their
employment abroad. What was our
promise? Regulations in regard to
Indian nationals seeking employment
in other countries wiH be examined so
as to obviate the hardships. My
friends will recall that we have enact-
ed an Act and the Labour and Re-
habilitation Ministry is looking into
it. In pursuance of the Act the hard-
ships that our people, the Indian na-
tionals abroad are facing, we are try-
ing to solve them. We hav, regulat-
ed the agency licences etc. and the
Government is taking action in pur-
suance of our promises.

SHRI SYED SHAHABUDDIN: They
are making it still harder.

SHRI H. HANUMANTHAPPA:
Whenever we introduce any new mea-
sures, there will be hardship and by
experience only we wiH have to
solve them and come to a decision.
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After all, we cannot anticipate every-
thing under the sun while making
laws. After all, the laws are made
by us and they are' subject to correc-
tion »s and when any defects come to
our notics. Whatever hardships or
Jfccunae we come across in implement-
ing them, we ,e prepared to solve
them and you are there to help us.
Sir, I hav, daviated from the existing
practice, by including details of the
critical analysis I have made of our
promises.

THE  VICE-CHAIRMAN
RAHMAT ALI): I appreciate it.

SHRI H. HANUMANTHAPPA: T am
only afraid of the bell.

(SHRI

Coming to our promises to th, Sche-
duled Caste, and the Scheduled Tribes,
in pursuance of our promise to them,
immediately after we took over this
office, we hav, introduced an amend-
ment to the Constitution, extending
the period that was promised, and we
have thus honoured our promise. Not
only that, we have allowed the reser-
vations for them to continue.

With regard to freedom-fighters, we
had also given certain promises tbat
their pensions will be revived and
continued. The House will be pleased
io note, very recently our hon. Rail-
way Minister has announced grant of
two first-class passe; for the freedom-
fighters in their lifetime, to enable
them to go round the country and
have a tour of th. country and know
the developments which have taken
place and which they were dreaming
of before Independence, and thus,
they will b, happy to see the present-
day picture of India after 36 years of
independence, about which they were
dreaming under the British rule.

Even in th, field of sports, e had
promised a national scheme for sports
and games including indigenous games
for the students to encourage and
enhance the love towards sports in
the country. We have not only sucess
fully conducted Asian Games, we are
also encouraging sports, in the schools
and colleges, and our Government, for
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this purpose, haa set uP a separate"
Ministry for encouragement of sporte,
in pursuance of our promise given Jo
the youth of the country.

1984]

In the international sPbere also, w*
had given certain promises, like
strengthening the defence capability of
India commensurate with  her size,
natural resources, human talent, stra-
tegic position and the long land, gfea
and air frontiers. Hon. Members will
recall that our defence allocation has
bee, enhanced by about Rs 680 crores,
and our defence personnel are verjr
vigilant and watchful on our borders.
Our promise was to "adhere firmly to
the policy of peaceful co-cxisteaCe'
and concept of non-alignment as de-

fined by late Pandit Jawaharlal
Nehru". And i, pursuance of  this
promise, our country had taken the

credit of hosting the Non-Aligned
Movement conference. Not only thai,
our hon. Prime Minister, Shrimati"
Indira Gandhi i; the Chairperson o'f
NAM, and only in pursuace of the
resolutions and discussions at the non-
aligned conference, she i; visiting the
neighbouring countries the third-world
countries. She is now recognised tis
the leader of the third-world cottn-
tris; against the two worlds of Ame-
rica and Russia, there i the third
force emerging, the third world under
the leadership of India and our Prime
Minister, Shrimati Indira Gandhi. 'Our
other promise as to have bilateral and
multi-lateral discussions among the
countries and in th, recent CHOGM
conference, we hav. been able to come
to an understanding with the Com-
monwealth countries to advanc, our
trade between the participating coun-
tries. '

Having said all the, things, I want
to bring some of the vital points to
the notice of the Government. One
important aspect which has to receive
the attention of the Government tts
well as the public, iy our family plan-
ning programme. It is estimated that
our population will grow to one hun-
dred crore by th. year 2000. The gap
is only of 16 years; ye ar, in the year?
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1084 now and by the year 2000, our
population will be one crore, that
means, 30 crores will be added to it.
We hav, taken persuasive and moti-
.vative methods to contain this popu-
lation growth.  But I am sorry to say
Jhat all these efforts have failed to
feach the rural people. 1 can give an
example. It is the rural woman who
. had brought down the birth rate  J"
* China. There is urgent necessity for
family planning. Fo, this, you should
go to the rural areas, you should in-
volve the rural women and make them
understand the necessity for family
planning. This can be done only by
educating women and raising their
status. W, should educate women,
particularly, rural women, and raise
(heir status. You should give them
employment and make them partici-
pate in the national activities. In this
connection, I would suggsst that there
Should be compulsory education for
girls up to the tenth  standard and
family planning should be taught as
on, of the subjects at the high-school
Ievel.  This will go a long way in
educating them, in spreading the
message of family planning and in
bringing dow, the birth rate. It is
t&n, to bridge the gap between popu-
lation and development. A definite
mand comprehensive population policy,
which should include female literacy
and the raising of their status, i; neees-

Budget

sary. I think, even the friends from
the other side, Mr. Shahabuddi, and
dthers, will agree that  we should

evolve a national policy on this. They
have now  stopped talking of family
planning. They are waiting for one
more opportunity as they did in 1977,
if possible, to make use of. But I
would request our friends on the other
side that they should help Us in
evolving a national policy on this
because whether they rule or we rule,
this is a must in order to keep up
the pace pf development.

Sir, there is one more aspect which
ha;, been lost sight of, or, which has
not received the proper attention.
This is education. Of course, our
Finance Minister says that if you want
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economic growth, you have to sacrifice,
He says, you hav, to sacrifice some
items. But haalth and education are
two spheres, where we cannot sacri-
fice.  We should not also.  Time has
come when our educational policy has
to be reviewed Of course, we  had
agreed upon the national health policy.
But we should do something in regard
to education. Our hon. Prime Minis-

ter has set up two commissions on
teachers. 1 wrote to her 'Please in-
clude education as a subject'. These

commissions should go into ot only
the amelioration of the conditions of
the teachers, but they should also un-
dertake a thorough  review  of the
present educational system, which pro-
duces lakhs and lakhy of graduates—
our younger generation—and leaves
them in the streets to burn buses and
SO ori- Hence, I would request the
hon.  Education Minister and the hon.
Prime Minister to enlarge the scope
of these two commissions or appoint
one more commission so that they
will be able to go into this and evolve
a new educational policy.

Now, [ come to, the functioning of
the banks. Of course, our hon. Deputy
Minister, Shri  Janardhana Poojary,
has just left. H. has started a crusade
against the bank officers, not against
the banks but against the officers, who
ar, not willing to participate in and
implement the accepted programmes
of the Government. Still, much has
to b, done in this sphere in the rural
areas, in tbe far-away places, where
these loans are not being distributed

properly.

Now, I come to the question oi
special component plan. Even though
* Budgetary support and the allocations
are there, the mid-term appraisal it-
self says that even after three years,
the performance is not eve, 50 per
cent. This shows that it is not enough
if w. make allocation in th, Budget.
But the implementation aspect is mor*
important. Thi; we should take care
of Here, even 50 pe; cent of th*
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amount has not been spent and suffi-
cient attention has not been paid in
this regard.

About reservation policy. I spoke
on the UPSC also. But here again,
the policy In regard to reservation has
been accepted by the Government.
The several circulars which have been
issued by the DPAR and the Home
Ministry are not being implemented
fully in any of th, departments,
whether they are under tlie Govern-
m3nt of India or under the State
Governments or whether it is in the
case of public sector undertakings or
in the co-operative sector. Here is
a premise which has been given to
these people. When this i; not being
fulfilled, a sense of resentment or
unhappiness is created among these
people, on the one side. On the
other, jealousy 1i; also developing.
Anti-reservatio,n organisations are
also coming up. That is why, I would
say, we should effectively implement
the reservation policy. With these
words, I commend and support the
Budget.

FRW AN FaF (qgivier)
TR, ANT T dwa T TEA #
gwd faw wd o @0 g4 Z4T
sigf | g wd faw ower S &
quE & miga S FaT fa faur 3
g WA WIS AN AT §
Ug wEg W F AT3 gHIL A9 H
N NATT AT 48 EAT Fwe i faar
w4t & f foie & are # fasie &
O £ T A O s S S
Figr-feequin &€Y &6 & 1 & maaT
weT § o o=x oawz av Wy a0
freafrat g5 & AT 58 37 A &
zir g% & f& fas = wr faw
HFTHIT 51 WAl HTHT 4T §TTT
F AT ¥ AT H FHOT wwIT
BT 4T TH a0 gawr f[wlEair
FET E UW KA FW TE GUT F
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T § wETT ¥ gT A T T
60T A AT E AT ITH T Aqg
& w9 At awe ¥ arwr-faeay
F A0 F ) UE I AT FHT AL R
a8 al wWiEd AHET Z (W7~
zar o ugr gn fa o faw A
i @z auw AT ¥ oA 3w o un
faq ogar ux @WFT wAIIT H Wil
gt fim & wawre weds fafiees
HIEE F Gio Wo &T % Fy HE T
gr oy qr | vy mfEgT & wrEis
Fa1dy i dio o 18R T &%
TR OED W4T ¥ OMiT wA K ArEA
AT A q W AWz F w7
|1 YT 9T | 5% HA TH & wa
1§ fardi ol & ygoagat
igdr § f& wim & @@ 0 wa
ATEIT W ¥ A W wAy ¥ 7 wrd
faer way a4 &, a1 “wyw A
AT | W T TR OTHAT AI U
LRGN B s S - Tl P
T A 9T S0 X9 WA 4T
fast 7oy =y F SRR ¥ T 4T W
TE Wl WT F wEly ¥ O U, W
q Fq TA T AT TS0 FiaT v T
=W ¥fagm ® oowr gwm ¢ fw
FEAE (WAt asz fw @i &
TEA WIA KT AGT F 999 Tlo vo
FAG AE 4 owmy ¥ T o7 fag
gt 5 W@ wamAr fw o&d Wy,
foset o1 For & wsAE  fafaees
Haq TieUo ¥ &% FH N uod
fEqEsic & 4T F%2 F 999 vaw
# fow 157 21 wir ag arax @
wWOEh L wE AV o7 wHuar @ fE
dl AT ar wd g wr ¥ fm
fatuft mifzar 3% was ar fxaErat
# fhaia g1 @ 1 WaT TH 0 ww
7 fegrar 5 feaaar A wiyg ¥aan
s HToT nre g a faer AT



243 Papers Laid

oF wAANy agew ;o fald gw
F1 #r§ A Gzeg AT 9@ w1 @
g

AT WA WE : IT A AFA
F1 fzarar fawmd & Fac = @
F oaife wew g @ F W L
@ 1 w¥E A4 & A wEt @M 0
AT AT am wgy R E v AT
T & arr gy A @A
wia ¥ a3 @ § fr wav fi
W ORlEE 48 § W oag W A
& 7§ €  wrAg wye 97 faws
ez g1,

e

#ft fax amm ;v (fagme)
qATIT P ATF AT FFE AT 0

granmua (A0 943 AT 91
TR wawl A g 1w iy o

Far A0A @Ay ¥ I3 Ty
faeed dT FLIT IEAT | RIT HIAY
fazz) faad wafes & 3w a7
FAT FF 4T F FIAT JM@Ar F
ag waz Tgq A gt § fF wgAw
faffeer & awe Tw @ & 92y
fom faw wegrt & a@aF #1 aar
wr 37 & faare famdr faxar =iz
ag ¥) oF FTOT BT HEAT ¥ fv oww
FAZ HT IW FEH F g8 TFAT
garar w3t gwr famar f& qgw
FNT T% K & AT AT @ F o
garT ¥ A1 S wifew sigear §
a7z waw wfer & #Wir sa
A7 TAA0 wAE FE 2 ' faw
! GHE T FH FIT FAT FT I
& augs o W fEarFY ) (sgaany)
Wr Aargd, WIT q3 AT | W
noritfity & 1 Ff @ ar
aterA W owar g mhEar gk
fam dmwa & F1T A ffrddis
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®T WIT @A WX ITH UF
Fad AT @AT ¥

o feafy % argroor smar wic
q¢ ¢ qafa =@ 70z & fawg woan
Fiar-feeaely gk g ¥ fa famr awg
=1 A7z 9w 70 2% § 0 faw fow
Tt ¥ 3w ;@a A fow faw w9t
F qi7 | afes g 7 agfag a9z oo
1A § AT HIL I6 TR HIRT 79 Age
gHaT &) T AT AT AT | WY
Fowdt asrd e g wd w0 =y
FTTISET HIT TTT F G FEN W
#fan o2t dwadfs araar # 20 A
FTFT ¥ T02T & T ACET B FTFW
FT AT FET & | B3 TIIT AYAAT H
we:A4T qEstoT § 1979-80 F 3390
T ST 40 FCF srfaaai w addi A
Tar T I ATHBAT 1) FIT TIIN A
RAFIT FAET 74T § | WAF SFTAFRI
T A FG & AT AT IO FraT
FITEAT & W7 HT7 & FTCOT T HHE
1981~82 H 2820 AT FTHT 28
FUT FT HARTT TATAT 747 | GH AFTT
AYE AT T GE Sty ArsaT F gy
741 # 570 @1y =afeaat o) w6
T4 6 FOF TN & T & X|qr 9Tv
T TN AANRTH AT ST HFATE

AWM, I ANl 710 FOT
20 e AT AT TEET 7 AT T IO
AT T FTGHT L | T7 GIHEIH) a0 01
FTO gt ¢ fin aewre & qre Y ot
FORTT ¥ FAC ws 1A Wi IT 0
g T FT Er | gt 7w GO
BT F Faret 7wy 41 fam owd garly
T WAl F1 UF wArcey frur @ e
i 11 gam faog wo o Gl 9w
qErEi w1 ¥ & arg waar § fa faror
A1 o gary aoer Tt ey § T 9k
ar w4t & , wara Y & & o woy
ERET AT FIA| 9@ AT AT F AY
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aarT & fred ag v ag A AT €
st afe TP AR T Zr A At OF
AT 7 AT A (o G, T A AT HAA)
ST HFA 91 |

simA, gk frtd 7= & v ag
Wi agt ara & Fo {292 ©va Taqaiz
S a1 2 & A g 5 oww
gz 0ee TaaTie A AR ¥ a5
s @ 1 ... (sTaars)

A, T v g favd
WAt A ag wr 71 ¢ fv afaaw § fao
a qaad Afaard § ey w F
gl g T qT AFT AT TRIFAT G
w7 7T 37 7§ Agra< fr 46, 2 770z
I A A | A @ § w9
Fm &1 wiasreafama § wfaa s
FEC ¥ | a8 ¥ fqOdt o & al
¥ #F37 4) TA T 1 gwAT 2, A
AT SeAHINA ZH FEF aF W AT,
¥AH TH |7 AT R | WAT G FW 47
2\FT &1 WA &1 AT F WA §
SAAT FTFIT EA T FW T FFF| €] |
FS W51 7 7T FGE TCFTE AT 0
T2 ea 1T ) AV HCIFAE |

wErer, dfggm # faar swes
fFg @ 15 med, 1983 W HeE-
seraRz T e f7 a9AET 79 9
ST ZATE SATE WA S F A7
1983~84 ¥ 2.5 & ¥ 71 HH"T
frafaNdfogdasiasd Fer i
MT 1984~85 ¥ f7w 3. 25 ar7 w9
#1 7ify fagifa 57 & | 31 s=a,
1984 7% T8 #\Y ® faqq &9 9 59
| FTE 63 AT 647 ATEEA T T
farfem 4% a1 T80 #
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0 S agt ¥ w78 T qHE0 9
T 7 & wier s 97 |
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& freg |t =1 modr 37 Wy IO
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27. 239z nCFTSAATR | ¥HE A
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TCRE, T TAAT TFA o Ne, (5 HETeH
T AR eMAT WA Fifgw Wi 36
TEAE 51 GAF Feal wifg | faaan
wfas T8 710§ fres yaml & fad
" FTAT F1ign F67 7ET 1 9T @I
o FAFT K 0F q15 AT FEAT FEA
f& o g5adTa arsa1 a1 oF ST TRt
T foe? gu wsgr & faFr awrd oy
HYT THFEN AH T gATAL %1 fAer 1 wS
fowd gu uwal & for v A 02
us mrar frqaa fawar s ot ga e
T 93T Wi fTesew ¥ 0gd 72 9e95A
= uh gy fge @ faed s
% frem & Ay wrefesar



247 Budget
[Fnrer adr @mrE]

qF | wft qF TO AEFE F 5
are %t ¥w @ F wranr #y
frafea 7€i g€ & 1 waar & A s
% aa ¥ fowe aai & fawrm & ol
wefin afafs fass sex g8 1oy
a4 uw &1 fawa o gyAt fawfor
# o T F famodiw g

Fraat dard § IR I @A
faandt 2t swwT  weAfaw
WE T WA FH FaEgz, §
uF oFTATfeeE @ g gv w9t fE g
TgAnT TMe wifeddm 43 gu
R AT oFrETee, § § AT ow arar-
Tor & 3o v Avifen 7 dfawa @ w5
T TT HTGA FFAT AT 7 e
f| ST A A T A o3 W
QIEar 34 a9y A @I
T[T STAT | HIwAT WA &
At aa =l ag § gt aia
6500 AILUGTH 75 T @9 T4
AN EWAT ST 1 T AT & WA UR
fFT a1 g w7 gAT A4 TE oA
qFAT | W4 &g TH T G INT Faul
A gar @ua Fr a7 ofY 3@y 59
FEOTER FHES AR AT Al Fma
A 3zd1 | g ¥ fav § fres
§T TAIF A WANF ) gl FGT e
gRT THIET § ) AN ® O @A
% foar, qgq & fad, wa & f57 q1em
G 1A FIEE | S qg A
AT FEN Al WEAA T a4 ay
wd wae @M 1 At
1 UFT T OFET ATEA § gLAE
7 IEmEa age WTAg SmEA a9
&Y 97 Twar § wq @ ¥w Seqnae
aqr & sama § a0 g | ag faeara
tfe A w@ g o
qiw vl ¥ wfaw 9w F fwfea 3w
T OAWEET FE OFT wwm F K
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foqr #elt werew  Fag fraa FEdr
fr ase uwthvw & GWA F9
mafedardt  #1 =F F Tmr 3w
afgr | w&T  #q fmwE Teal
FAT T Fg W GIE TT 9@ TAH
foros far, Il &1 qafgsarEar
WA GEd ¥ wgIOE H A o
fomer gaT & & | 39H FrE ATAwiTn
da W agaagr A ad &1 afz @
AWM {Aq AG F AT B B TEN
Tragt a7 wratawar s iz
ara gy faed @ g Hgw o
FIAAN  § ATqAFAT &A1 qfgw | I
# | aga wgw A frdl & weaaq § oo
w g wrar fAgE A s an
ey fawrfort & s see www T
et foei w1 fagre Fragr T d
e ¢ s e sitezas fres e
fan off = 9w F1 waw fage
frat wra forms T faed 9/ zermn
F1AT FOIFT ATHF |

o, AT A AT E A1 owg W
g wdrEr et afeat w0 faard @46
Z R AHAT FEAHTT 1981 W
3, 12FLE TAACAT e W Al 20
T wyew  avas,  fEwl 9T FeEar
Fq wRIl Waga WrwE 0 vAm
W WEll ¥ WH 9T AT AN
wrdt ¥ 1w afemat &1 gEw ¥ fan
R @El ¥ S e AT e
g wgar aww famw @m T o4
ATIRHAT & |

fomm o wTe & W0 T
oz Haw o (fmmrmm g I
F1 43 FOT oewr {qee #
afgare a1 Fa=r 25 wiawa & folas
%\ 8w ¥ fawa § geaciei wigen
feag wamar wiqy \ gwTR AW H v fg
#Y feafy wreety &, o fr wfgemt
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T FAIE WATH T AR AETATKE |
% =gt fFew wEacge faw waEr
w1 gfgart & o fauw wniEw
qifr &% | w9 faw gk qw A
afgen SRt FTHr gwd A #
T AT AT AT wreaed fafaeeT gt
g1 BIEadrg |
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f& 111 Ferfrt oy ¥ % am
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& s FEA w1 AT FATAT

AAEE AG E T AEE X
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fawmr & warfEt  wiw w9
FE g <t o

faRwit % <t e w7 F S @
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g, gATAAA ST 7 TR A€
FTa0 H g w9 g ¥ Fo
w1 wETAGT F1 A7 wraw fzar @
IAFT FW TR ¥ § | AR

YT qA-cATR gE 0 |1 FH &Y
A agdt @ gaAr # ¥ % wer
mr g 6 fEar s @ 2, fom
earAt ot wer wd ar wr g |
afsr 5% ary =19 wawar #
W gEwT &« g g, B §e
q9 g & AT A FW T A
o5 # | wryaw fafredt samaE
St F WIRET WY Faredi g qov
A7 ¥ wAd w@W AT owfww F
aar 2 | afz €7 e #Y 96 aw
& @ fear s @ FUT SR
gW At A § | ¥w waEl & {q
¥ 13 992 FT @AE F@ § AT
wreaa fafaezr w aurfdft g

SHRI AJIT KUMAR SHARMA
(Assam): Mr. Vice-Chairman, Sir, we
have just listened to the hon. Mem-
b->r Sarojji and I was delighted to hear
her remarks against the Opposition
also. But possibly in the discusion
of the budget, the hon. Member, Miss
Khaparde wiH agree that more agree-
ment with the Finance Minister will
not contribute to a helpful discussion
of the budget. No doubt the Mem-
bers of the ruling party are charmed
by the smiling Finance Minister.

MISS SAROJ KHAPARDE. No, no,
We are not charmed by his smile. We
ar, definitely charmed by his budget,
bv his programme, by his progress.

SHRI AJIT KUMAR SHARMA:
H' tr-oduced, o, placed before us,
an outwardly....

THE VTCE-CHAIRMAN  (SHRI
SYED RAHMAT ALI): You are also
smiling.

MTSS SAROJ KHAPARDE: We are
charmed by the smiling faces of the
Opposition.
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SHRI AJIT KUMAR SHARMA:
But the fact is that the smile oi the
Finance Minister is deceptive and
treacherous. He also possibly know3
it, because he has, while presenting
this budget, sought to set a program-
me before us, which is a very short
term programme, may be for a few
months only and in the next budget
we may see a completely different pic-
ture—may be in November or in De-
cember or whatever it may be.

Now, Sir, before 1 tak, up the pro-
posals of the budget, I would lik, to
place before the House that this bud-
get work; in the context of a parti-
cular political situation. More pro-
vision of money in the budget and-
presenting an account does not load
to any concrete results unless the
very political system helps it. But
there is now ” serious political crisis.
The Finance Minister may provide a
lot of money, but for the purpose of
actual  implementation, there  must
be a supporting political structure, a
political foundation and a political cul-
ture. And the State must operate as
an autonomous institution. But what
do you find today? Today the re-
lationship between the State and the
civil society has been smashed. We
find a ruling party, but we do not
find a Government in the real sense
of the term. That is the irony of the
situation.

MTSS SAROJ KHAPARDE: Do
you find a Government in West Ben-
gal, in Andhra Pradesh or in Karna-
taka?

SHRI AJIT KUMAR SHARMA:
I request Sarojji not to take it in a
partisan view. If she also carefully
analyses, she will come to the same
conclusion as I do. Now, 1 give an
example. Tak, th, Rural Develop-
ment Programme for which a sum of
Rs. 932 crores has be°n provided by
the Government. And it is part of
the anti-poverty programme. But
what has happened in actual practice?
The provision of Rs. 932 crores has
enlarged the scop» of greater corrup-
tion in the whole society. Not that
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the provision is bad. But the way it
has been implemented, it has led to
an enlargement of corruption and more
than half the amount of money has
not gone to the people for whom the
money was meant. When you iook
at the anti-poverty programmes in
actual practice we find that these pro-
grammes have been turned into pro- ;
ruling party programmes. That is a
fact. That is the hard reality. Even
th, ruling party members will agree
that unless 'they also tackle this, ulti-
mately the, will fall a prey to this
danger and ultimately they will rea-
lise and say, nothing has come out of
this whole game of what is called
rural development programmes. I
will give you another instance. Tlie
20-point programme ha; been enun-
ciated and publicised and it was ori-
ginally enunciated in 1975. During that

period this programme was aimed at
achieving legitimacy for a Govern-
ment which wanted to throttle the

people. That was the main, basic, aim
of the 20-point programme at that
time. Today .We find a new 20-point
programme. And  surprisingly  this
nw 20-point programme has become
suddenly,  without  anybody's, any
authority's  discussion  or  approval,
what iy called the core of the Five
Year Plan. A”d what do we find to-
day in actual situation? The Five
Year Plan document is there. The
discussions on the Pla, are there. But
the whole administration is more in-
terested in is more geared to, not to
the implementation of the Fiv, Year
Plan, but to the implementation of
the 20-point programms. The 20-point
programme is a political gimmick. I
do not know ultimately what result?
will come out of it. This is hov
things are being done. And when the

Finance Minister comes out with a
Budget and he makes some bold
assertiong about a good management

of the economy, it is again nothing but
deception. What is the economy that
he is controlling? He has given us a
budget of Rs. 42,000 crores in which
there is a deficit of Rs. 1780 crores.
But what does the budget indicate?
This Rs. 42,000 crores relates to only
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haii the economic management of 1 are the real facts. The budget i float-
which he makes a claim? The other ing on oil. Income from petroleum'

hiui conies under the control oi biacK.
money. The Finance Minister of the
Union Government is in the control of
only 50 per cent of the national econo-
my. It he is managing anything, he
is managing only 50 per cent of it;
the remaining 50 per cent has been
managed by the black money opera-
tors. And even within his own sphere
of functioning what do we find? Even
in his own 50 per cent, the actual
authority or a large part of the autho-
rity has been handed over to a new
breed of corrupt politicians, bureau-
* crats and the policemen. And we find

commercial interests penetrating and
operating in $ie rural areas. And
then we find illicit traders and local
landlords and political land lords
dominating rural areas. All these
differen' forces are managing their

own spheres. The Finance Minister
remains satisfied by presenting a
budget before this Parliament deceiv-
ing himself and the nation and we

also—whether we criticise it or we
support it—adopt it. And- finally
when we adopt it, whose interests

reaUy does this Budget serve? Not
the interests of the general mas; of
the poor people. The Budget of the
Finance Minister is more concerned
with the interests of the rich class,
tht elite class, because that is that
main class which now supports the
Government. In the resulting situa-
tion the general masses are safely
ignored. The budget is not mass
"oriented, in spite of the provision of
Rs. 932 crores for rural development
programme.

When we talk of a budget, it has
go' two aspects. One is the annual
aspect of it. That covers the annual
provision of expenditure and income.
The other aspect rentes to the long
ie'm poMcy. Now, there is no policy
indication given in the budget. It is
onlv. some ad hoc arrangement of
addition or deduction of taxes and
duties. The Finance Minister gives us
a rosy picture of economy. But what

has suddenly increased.  That again is
not a permanent resource.  After a
few years we may not have these oil
resources. As such the economy is
not on a stable foundation. There is
no long-term prospect or long term
perspective and we do not find any
prospect of socio-economic change. In-
the past few years there was a lot of
talk about socialism and social trans-
formation.  These words are no longer
used now. These have been conveni-
ently forgotten. If you look at some
of the figures in thg budget what do
we find?  The budget provides for
Rs 490 crores for police, mainly, for
CRP, BSF and Central Industrial'
Security Force. ~ Whe, it comes to
education, the budget provides Rs. 4.7
crores only for adult education. But
Rs. 60 crores are allocated for tele-
vision expansion. I am citing only a
few figures. What do these indicate?
If it indicates any priorities of the
Government, these priorities are more
authoritarian.  The Government has
more money for instruments of repres-
sion and control over the people. It
has more money for expansion of
television.  And then what is the
actual role of television? A very
recent survey report in Europe has
pointed out that Kevision cannot be
an educative medium. At best it can
be an entertaining medium.  The most
dangerous role of television is that it
makes the mind drousy and it para-
lyses the mind of the viewer. It makes
his mind passive. So we do not have
money for education. We do not have
money for providing free and compiil-
sorv education.  That is the tota] pers-
pective of the Government. = Whatever
may be the bold claims made by
Government about, removing poverty,
the fact is that they have no concern
for enualitv and iustice of the people.
We find extensive police raj operating

everywhere, whether it is a State
ruled bv Congress (I) or by some
other oarfv. We find a new police

culture which is enveloping the entire ¢
country about which the ruling party
in the Centre must be very careful.
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The growth of thi; culture must be
stopped right now. In the budget we
do Rot find any ray of hope for chang-
ing this situation. Now, Sir, I
3 p.M. would lik. to refe, to only one
or two point more Sir,
the Finance Minister has not lost any
opportunity for taking credit when-
ever nature has been bountiful.- But,
whenever there has been drought, he
blames the nature for the bad results
in agriculture. When nature is very
much bountiful, he takes credit by
saying that the improvement or
progress in agriculture is because of
the very sound poMcy adopted by the
Government.  Unfortunate® if you
look at the total picture of the econo-
my, whether it is agriculture or indus-
try or energy, you will find that the
picture is not very bright and the
claims made by the Finance Minister
are not supported by facts.

Now, if we ok at the other provi-
sions of the Budget, we will only find
that the Finance Minister seems to
be keenly interested in expanding the
television network to about eighty
per cent of tbe villages in the coun-
try. But. Sir. throughout the entire
Budget, we do not find anv concern,
an, gerious concern, of the Govemrn-
ment for orovidirig clean drinking
water to eighty per cent of the vil-
lages. Nor is Vie interested in provid-
ing for educafion or in making poe-
ple literate, in taVing literacv to
eiehtir ner cent of the t>opu'ation. if
not a bundred ner cent. Therefore,
we ranno* bone for anv long term
chnn'oeo ‘0 wms about in the coun-
trv through tfhis Budget either in this
year N~ j« the vears to come. It may
at hoqt «ervy »nme nurnose for the
rulin,, t>art*r for the coming elections-.
But it ?s also nossihlo tha* it will
boomerang on tho ruling party itself.

Now, Sir, I will mention only one
more point and wiH finish. The Fi-
nance Minister has in his speech, re-
ferred to Assam. He has mentioned
that he is providing Rs. 82. crores as
additional loan to the Government of
Assam for the purpose of relief and

[RAJYA SABHA ]

(Generdl) 1984-85 256

rehabilitation. (Here, Sir, [ would,
like to point out that the Govern-
ment, which has mismanaged the si-
tuation, resulting in a very great loss
of human lives and loss to the whole
economy, cannot save that State just
by providnig Rs. 82 crores. There are
two points to which I would like to
draw the attention of the Finance
Minister in this regard.

The first thing is that unless and
until political stability is restored iu
Assam through a satisfactory solution
of the problem of foreigners there be-
cause of which the Government that
is operating in Assam has lost its le-
gitimacy—no amount of grant or assis-
tance wiH help the Government in
bringing about any kind of a stable
economy or stable politics in that
State, not to speak of any improve-
ment.

Secondly, not only the State ,of
Assam, but also the whole North-
Eastern Region and othe, States like
Orissa and Bihar are under the per-
petual clutch of the colonial economy
and a colonial policy. Delhi, even
after Independence, has not ceased to
be colonial in its outlook. The politi-
cal bureaucracy in Delhi still remains
colonial in its attitude and the colo-
nial economy is still operating in
these backward States. Unless and un-
til this is abandoned and a radical
change is brought about and the co-
lonial system is replaced by a socialist
policy in these Sltates, no amount of
grant and no amount of assistance 1
will helo in the growth and develop-
ment of these areas and stabfity of
politics and stability of economv in
that State.

With these words, Sir, I would like
to remind the honourable Finance
Minister of the need to look into 'hese
things and to see that the implemen-
taion of he Budget proposals is not
done only in the narrow interest of '
the ruling party and that it is not po-
litically misused, but its provisions
properly used in the interest of the
economy and in the interest of the
country as a whole. Thank you, Sir.
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SHRI BUOY KRISHNA HANDI-
QUE (Assam): Mr. Vice-Chairman,
Sir, I rise to support the Budget, and
I congratulate the hon. Finance Mi-
nister for a Budget which is balanc-
ed, purposeful, development-oriented
and with well-defined directions. Sir,
of all the aspects of the Budget, I
take special note of its emphasis on
and thrust towards development. It
is also t; be noted that the Budget is
Tseing treated as a tool of economic
policy rather as an instrument for
raising tax revenues.

Sir, you will remember, j, its chap-
ter "Future Problems and Prospects",
the  Economic  Survey  has  rightly
pointed out:

"While the Government wa, able
to step up planned investment du-
ring the Sixth Plan by 25 per cent
a year by raising tax rates and the
prices ofy'products manufactured
by public sector, the scope for rais-
ing more resources in this way was
virtually exhausted."

Sir, more specifically it pointed out
"Direct taxation cannot be relied upon
to generate large revenues in- a deve-
loping country without adver-
sely affecting the incentive to save
and invest". On the other hand, indi-
rect taxation had reached such high
level that "the scone for raising addi-

tional resources through this instru-
ment beyond the normal growth of
revenues associated with rising pro-
duction is limited".

[The Vice-Chairman (Shrl R. Rama-
krishna) in the Chair.]

Lastly, there was little room  for

further increase in  administered  pri-
ces. Thus by reducing the rates of
direct  taxation and  selected  excise
duties, the Government has conceded

that higher rates of taxation had be-
_come counter-productive, and that
the time had come to lower tax rates
in order to both stimulate production
and reduce evasion. The reduction of
income-tax rates at all income levels
is  particularly  significant  because it
marks a retreat from the policy of al-
lowing inflation to raise the rates of
taxation on real incomes that has been

7 RS—O.

[15 MAR.

1984] (General) 1984-85 258
followed not only here but through-
out the developed and developing

countries of the world over the past
two decades.

Sir, coming back to the develop-
ment-oriented  aspect of the Budget,
it has taken for the first time a very
serious and realistic view of the Cen-
tral public sector enterprises in un-
equivocal terms that "economic viabi-
lity must be the principal test for the
survival of an enterprise". Sir, the
overall dismal position of our public
sector has been frequently discussed
or commented on in this House. A to-
tal investment of Rs. 30,000 crores in
the pubHc sector, most of which are
eternally in loss, is no mean amount.
I am not going into the management
aspect, though there is a lot to be
said. There is  somethig  basically
wrong in our approach. What 1 mean
is that in the Budget it has been ri-
ghtiy prescribed as one of the reme-
dies as  modernisation of  industry.
With this end of view, the IDBI al-
ready has been providing liberal fi-
nancial facilities for modernisation of
industry. The widespread sickness in
the cotton and jute textile industries
has been as much due to their' failure
to modernise machinery and  equip-
-mem as to their inability t, respond

to the changing pattern of demand.
The total amount outstanding from
422 large sick wunits wa, Rs. 1453.29
crores as on June 30, 1981. Only two
years ago. the outstanding amount
was Rs. 1101.73 crores spread over

345 sick wunits. In most cases, sickness
U dno to obsolescence in traditional in-

dustry. Though unpleasant, the trend
clearly  establishes that the sickness
in industrial sector has been growing

at a faster rate than the growth rate
of the bank credit. This is very dis-
tressing to the banking system. The
figure does not include the outstand-
ings of thousands of sick unit; in small
scale, agricultural and other sections.
Add to this the amount blocked in
lakhs of suit-filed accounts. A dismal
picture of the Indian  banking and
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their inherent capacity to earn pro-
fits emerges from a study of the
amount b'ocked in sick units and
suit-filed accounts.

It is distressing to note that only 9
jute mills have so far availed them-
selves of soft loan offered by the IDBI,
though there remain a huge backlog of
modernisation. The amount sanctioned
to the jute mill industry under the soft
loan scheme has a meagre Rs. 27.50
crores, compared with about Rs. 500
crores for textile mil's which is also, by

no means, an impressive figure. What
caused further disappointment to the
authorities and financial institutions

was the less than 50 per cent utilisation
of the sanctioned amounts by jute mills
and some other industries. It will be
remembered that many jute mills
declined to accept loans for moderni-
sation and rehabilitation purposes after
these were sanctioned. Earlier this
year, the IDBI announced thaft over a
period of 10 years, tfee bank would
make available Rs. 2,500 crores for the
modernisation of the textile industry.
When that announcement was made,
the IDBI was charging a concessional
rate of interest of 12.5 per cent for the
soft loan. The textile mills then
demanded much low,, interest rate.
(Time Bell rings). I my time over so

soon?
THE VICE-CHAIRMAN (SHRT R.
RAMAKRISHNAN): The Finance

Minister has to reply at 4.30. There are
still 5 or 6 speakers.

SHRi BUOY KRISHNA HANDI-
QUE: in the budget, though the
Finance Minister cou'd not concede the
demand fully, it is clearly stated that
for all soft loans up to Rs. 4 crores, the
ID'BI would reduce the rat, of interest
by 1 per cen', to 11.5 per cent. The
weaker units will .eet soft loan assist-
ance of the same amount at an even
lower rate of interest of 10 per cent.
From our experience of the recent past,
it is useless to nurse the fond hope that
the industries of their own wil' take
advantage of the concession to moder-
nise their production facilities, plants
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and machinery. I feel that the Gov-

ernment must consider enforcing
modernisation on  the ground that it
is a national  loss *d no unit,  big or
small, has any right to waste. Unless

measures are prescribed, or even

penal legislation is intro-
duced, this thrust of the budget to-
wards curing the potential malady of
the Indian industry wi'l end up as an
exercise in futility. Sir, to pursue
this thrust towards development, the
budget has rightly emphasised ihe
need for credit expansion and resource
mobilisation  for public investment

penal
suitable

Thus, the "National Deposit Scheme"
Certificate of deposits have been pro-
posed. It is, however, to be admitted
that in spite of Government's emphasis

on credit expansion, the flow of credit

lacks a uniform pattern.

In retrospect, over a period of 10
years beginning from 1971 to 1981,
bank credit has expanded by more

than eigh® times. As a percentage of

national income, it has recorded an
impressive increase from 13.5 per cent
to 29 per cent. While in per -capita

terms, the rise in from Rs. 69 to Rs. 457.

the base for credit creation has also
broadened  though  credit-deposit, ratio
has show, a  declining tendency.

Besides, the seasonal charte, of the
bank credit is still a continuing weak-
ness of the Indian money market. The
flow of credit durin? busy and sl3%
seasons is considerably wide.

Sir, one basic objective of the mone-

tary and credit po'icy is to use bank .
credit as a stinutant of the develop-
ment of the backward regions of the

country. But the flow of credit to

different States lacks any uniform
pattern. Sir, in per capita terms, the
backward State; like my  State  of
Assam, or Orissa or even Bihar get a
much smaller share of the bank
credit.  Likewise, Sir,  the poor
credit-deposit ratio ot as many as 14
States indicates the fact that the
deoosi+; mobilised in these States are
being diverted to othe, States. Thus,
the regional imbalance is further

intensified, giving rise to regional"
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resentment at the same time. So, Sir,
the liberalisation of the new credit
policy does not mitigate the problems
of the in-ustrial sector to the desir-
able extent. So. I wou’d suggest that
the hon. Finance  Minister  should
look to these problems and see to it

that the commercial banks be allow-
ed sufficient leeway in meeting the
genuine financial needs of th, indus-

try and trade even while -catering to
the priority sectors and social needs
upto officially prescribed limits.

Before I conclude, Sir, as my time
is rationed strictly, I haVe certain
points to make about my State. One
is about the empolyment position of
the local people in the Central Gov-
ernment sector. I  would like the
hon. Finance Minister to make a sur-
vey to find out the percentage of
local people employed in the Central
undertakings in this region of Assam
and the  neighbouring States  and
Union Territories. I am afraid, it will
be a very dfiamal picture. So, I
would request sincere th, hon. Fin-
ance Minister to make a survey and
see that the local people are absorb-
ed. At least, there should be an
arrangement  for  holding the inter-
views for all categories of posts in the
region itse'! We have given enough
handle to an agitation. Of course, I
alwavs call it a mis"d agitation, a
misguided agitation. But, Sir, for the
heaven's sake, let us not give con-
crete handles for anv other elements
to +ake advantage, of such things to
create an agitation and chaos in the
society.

So. I do appreciate again and con-
gratulate the ihon. Finance Minister
for his balanced Budget, a Budget
where even Rs. 930 crores have been
provided] fbr the eradication . of
poverty on the call of our Prime Mi-
nister. The 20-point. programme
forms the core of it which wi'l give
social and economic justice to the
people, particularly the weaker sec-
tions of the society. And 1 do hope
that as it has been proposed in the
Budget, as expectations have been
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roused i, the Budge., it will be im-
plemented fully. Thank you, Sir.

SHRI G. VARADARAJ (Tamil
Nadu): Mr. Vice-Chairman, Sir, I-rise
to support the Budget proposals for
the year 1984-85 proposed by our
young and dynamic Finance Minister.
On the whole the Budget is a balanced
Budget but a case of missed opportu-
nity It ig a diplomatic budget where
hon.  Finance  Minister  appears to
have played safe which will at least
preserve the status quo. A few wel-
onv have been given selective-

ly to certain sections of people and
industry. Some mass consumption
itenw have received some relief, and
the whole thrust is one (f playing sate.

However 1 fee! that wfcnout sacri-
ficing a status quo approach the hon.
Finance  Minister  could  sti®  have
framed a Budget which, was more
growth-oriented. He did expre® in

favour of giving impetus t, industrial
growth but I am afraid, the budget
measures outlined in the budget pro-

posals have not gone far enough.

Sir 1 am aware that the hon.
Finance Minister has a difficult task to
perform, caught in the compulsions of
resource mobilisation and limited op-
tions to tap. Nevertheless, the resour-
ce position was mnot bad, the perfor-
mance on the agriculture sector was
good and industrial recovery w, very
visible: 'What wa, needed was to give
fillip to revitalise our limping economy
and struggling industry with a dyna-
mic approach to inject momentum. A
morp  dynamic  budget giving a leap
forward to the economy ,nd industry
i,, the leap year of 1984 wa, expected.

Mr. Vice-Chairman, Sir, for the last
thre,, davs many of niy learned col-
leagues have discussed at length the
various aspects of the budget proposals
for the-year 1984-815.

I would like briefly to tftuch on
some of the tax proposals. I welcome
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the reliefs proposed to the fixed in-
come groups in terms of income tax
and a relief i, the excise on electricity.
But I regret that in the process, the
State;, have stood t, lose more. I am
of the view that the hon. Finance
Minister could have considered reduc-
tion or removing of surcharge so that
the States' share ig not affected.

Mr. Vice-Chairman, Sir, [ appreciate
hon. Finance Minister** comment in
his budget speech to provide some
additional assistance during the year
1984-85 for those State, who have
managed their finances well. 1 am
proud t, say, my State, Tamil Nadu..
ii; one among those States. Ou, State
Government imder the dynamic lea-
dership of our popular revolutionary
Chief Minister hon Dr. M. G. Rama-
chandran, in spite of the unseasonal
climatical conditions, othe, natural
calamities and financial constraints has
marched ahead to  implement  the
various innov*Mve r>rogramme, to up-
grade the suffering downtrodden rural
masses. For example, our hon. revo-
lutionary Chief Minister, Mr. M. G.
Ramachandran'e  nutritious meal  sche-
me which benefits about 70 lakhy of
children who suffer of malnutrition ia
something which is acclaimed by every
one The Great Lady Mother Teresa,
when she visiter Madrag recently had
all praise for the scheme. Our revo-
lutionary Chief Minister has also an-
nounces many welfare schemes for
rural masses, agricultural workers, un-
emplyed youth and  Vocationalisation
*>f education. All this. Sir, is possible
onlv 'because of the excellent .manner
in which the State's financial resour-
ceo are managed. I am sure the hon.
Finance Minister wi'l tak, int, consi-
deration all these factors and see that
the financial assistance as requested by
ths State ici provided for during the
year 1984-85. This will enable my
State t, implement the various welfare
measures <md programmes and plan
furher measures

Now, Mr. Vice-Chairman, Sir, I
would like to deal in detail about the
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reliefs proposed to the textile front.
At the outset I must congratulate the
hon. Finance Minister on the first
meaningful  step, though minor, in
implementing the integrated  textile
policy of which he wa* the author
when he wa; th, then Commerce
Minister.

Tt is the moral duty of the industries
aid the Government to make available
durable cloth at economical prices- to
the masses. But unfortunately, Mr.
Vice-Chairman, Sir, we have failed in
achieving thi; objective. Though we
have tried to prove through impressive
statistics our great achievements, in
building up capacities, an in-depth
analysis will reflect that th, failur, to
satisfy the need of the common man
is more due to the Government's policy
though the textile industry may also
be partly responsible.

At present, we have no long-term
clothing policy as such. When 1 say
clothing policy, I mean that a policy
frame-work, which spells out clearly
the need and demand of the common
man, taking into  consideration the
cost structure, so that the industry can
plan and pla, an efficient role, to
satisfy thp needs of the common man
without the industry itself facing peri-
odical crises. Unfortunately the cur-
rent textile policy doe<; not seem to
achieve thi; objective, Instead, it is
moro often a victim of Government's
unrealistic and ad hoc policies.

Our present textile policy is still a
tangled web. I would not like to go
into thi, at thi; juncture, except to
emphasise that a balanced view and
approach in an overall perspective is
urgently needed. .

Mr.  Vice-Chairman, Sir, all of wus
here, are well aware, that next to *
agriculture, textile industrv provides
the maximum employment, direct and
indirect. Hence a strong textile indus-
try is a vital necessity not only for
the economy of the country but more
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particularly to the cotton grower, fibre'
manufacturers and the dependent de-
centralised sector. It iy a large emp-
loyment source and on. of the major
contributors to the exchequer. During
the year 1983-84, th. total contribution
from the textile by wa, of excise and
customs, duty wa; Rs. 1779.80 crores.
As against this, the relief announced
by the hon. Finance Minister is a mea.
gre sum of Rs 68 crores. Even this
relief will benefit only a selected small
segment of the textile industry leaving
a majo, portio, without any relief.
The .elief i; more toward, the polyes-
ter cotton blended manufacturing sec-
tor which is  mostly manufactured
by the NTC and a few concentrated
mills only.

The spinning sector manufacturing
cotton yarn and polyester blended
yarn which constituted th, predomi-
nent segment of the spinning sector
has not been given the urgently need-
ed relief. This anomaly could be re-
moved by treating polyester viscose
blended yarn on par with polyester
cotton blended yarn applying the same
rate * excise duty at Rs. 5 per kg.

In respect of cotton yarn, counts 56
and above, account for 49 per cent of
the total excise duty for cotton yam
although it constitute only about 8 per
cent in the total cotton yarn produc-
tion. The high duty incidence on fine
and superfine counts ha; been a major
factor fo, ou, debacle on long staple
cotton front which severely affects the
farmer. In the light of the present
concessions announced on polyester
cotton blended yarn at Rs. 5 per kg, I
request the hon. Finance Minister to
consider reducing the duty on cotton
yarn of 56 counts and above to the
same level. This duty reduction would
also "™P ™ more efficient use of cot-
ton.
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It should not be forgotten that the
spinning sector constitute the nerve
centre of the entire textile industry and
sustain not only the cotton grower as a
consumer but also the handloom and
weaving sector as a raw material sup-
plier. Hence, i i; vital that raw mate-
rials are made available to this sector
at reasonable pjice;  that the, in
turn would be able to make available
yarn at economic prices. An, set-back
or collapse of the spinning ecto, will
have great repercussion on many front,
and even the economy.

The major factor contributing to the
present crisis in the textile industry is
the high price of its fibres. The most
important complementary fibre "*
to cotton, namely viscose, has become
prohibitively expensive and °ut of
parity with the price of comparable
cotton varieties. Currently, it is found
that the pric, difference between cot-
ton prices of comparable quality with
domestic viscose fibre ig Rs 7 per kg.
The price difference in the case of Im-
ported fibre ig still higher, working out
to Rs. 14 per kg.

The price differential between the
imported and indigenous fibre, is as
high a; Rs. 7 per kg. primarily because
of the excessive customs duty of 46 per
cent, working out to more than Rs. 7
per kg.

There is a strong case for also re-
moving totally the excise duty on do-
mestic viscojie staple fibre and com-
paratively the countervailing duty on
the imported fibre in order to maintain
price stabilitv on the raw materials to
enable spinning sector to make yarn
available to the decentralised sector at
economic prices.

I strongly urge the hon. Finance
Minister to consider removing the im-
port duty totally.

While I welcome the fabric reduc-
tion o0, polyester cotton blended
fabrics to 2 per cent ad velorem, it is
unfair to increase the fabric duty on
man-made ,nd blended fabricg exce-
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eding Rs. 25 per sq metre, to 10 per
cent ad valorem. In thig way, except
for pure polyester cotton  blended
fabrie;, most of the other man-made
and blended fabrics will have to pay
the high rate becaus.,"most of the
above fabricy; wil] be above Rs. 25 per
sq. mt. Hence, T request the hon. Fin-
ance Minister to consider increasing
th,, o%ice of bonded fabrics from
Rs. 25 ner sq. mt. to a higher “vel and
tax at a o¢ame concessional rate of 2
per cent ad valorem instead of 1'0 per
cent.

One other major cause for the pre-

sent nMcht of the textile industry is
the baklog in modernisation. The in-
dustrv bas missed the buq and can no
longer be nost™-oned. Moreover, moder-
nisation and uogradation 0* techno-
logv is a”“o wurrrentV needed in the
common interest. However, the indus-
trv ha; not heen abl? *n modernise its
ma™inerv  due to adverse  working
conditions ar>d unstained losses since
19R0. Even otherwise, textile industry
ha* been subjected to fluctuating for-
tunes.

In order to ensure a sustained
modernisation, I understand that the
Cotton Mil'.. Federation which reore-
senty the textile industry ha« submit-

ted a scheme to set ut> a modernisa-
tion reserve fund yhich will enable the
mills to carry out the modernisation
programme in  sustained manner ir-
respective of the fortunes of the in-
dustry. 1 appeal to the hon. Finance
Minister to consider this aspect as well.

Sir, T would now Ilike to touch on
exports. I need not dwell at length on
the importance to boost exports not
only to augment our foreign exchange
earnings, but also to find complimen-
tary outlets for our goods. However,
we all know, the Internationa] market
is competitive particularly in the light
of our own high cost oriented and
ed products. We need to maintain
a strop « and sustained drive for in-
creasing  export, without which our
exports will fall.
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SHRI A. G. KULKARNI (Maha-
rashtra); Mr.  Varadaraj, why don't
you say about the textile industry be-
cause th, Finance Minister has just
now come. He says, he has given much
to the textile industry.

SHRI G. VARADARAIJ. 1 hope, it
will come to hig notice.

Sir, during last year, section 35 B,
which helped exports, has been re-
moved and section 80 (HHC) way in-
troducen which allows deduction from
taxable income t, the extent of one
Per cent of the turnover. Experience
has shown that thi; i; inadequate and
it should v,e improved. The reasons
are: Recession abroad and domestic
inflation due to rise in thf nrices o* 1
dustrial inputs have made our exports
uncompetitive. Tt fa essential tbat a
c+T-0"g and ~ustain«d 4r?ve for incras-
in®, export* i, urfp°ntl® na“ed. for. This
will mean (a) thoroughly scouting
mavVetc—new n"d ovisti®ir ones for
Our tvrodU'-to. Tw *nore visits ahroa* (b)
<wt«n*'on n* wAW" an” advertising
abroad an™ (c\ opening branches and
after caipc- service r-entre- abroad to
giv- offective ca’vi“e. These are very
esential for exnort an® ac efforts in
tb;, rtire"tj/*n nr. ioi ndeouate. our ex.

nort-, are facing. I stronffNr recommend
thy* ine.t°ad /if rrne »>er /.ent. thic fad-

lit.. cbniVd h,, inrreased to 5 ne, cent
»o that mofp eXDortPTc. ran make use
of it esmeciaib. in tbe floid nf <-onsul-
tan™v an® ei«i"e™*ino' "roiect croortP
where there is tremendous potential.

A«oth<pi- imnortant a»ea for increas-
ing exnort of engineering goods is the
impressive and undated technologv re-
cuiired for th« engineering industrv. It
i~ a welcome move on thf nart of the

Finance Minister to reduce tbe cus-
tom* duty on camtal troods imported
for gem and iewe'Terv sector. Similar

reductoin in dutv should be given for
eaoital goods imnorted in the engineer-
ing industrv for the expansion and
modernisation. In the last few years,
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the cost of capital goods due to sophis-
tication has increased to such an ex-
tent that the present duty levels make
it absolutely prohibitive and I do hope,
, suggest, in the interest of mode™
tion any making it possible to produce
engineering goods of  It«n.W
standards, the customs duty on capital
goods for export commodities should
be reduced, if not waived.

with these observations, 1 once
again congratulate the «f*™JL°S
Finance Minister and his team for tne
Budget which they have.presented and
I support th, Budget. Thank you, Sir.

SHRIMATI AMARIJIT KAUR
(Punjab)- Mr. Vice-Chairman  Sir,
£budget of 19M shows the continu
ed adherence of the hon. Finance
Minister to the basic policies and pro
mise; made hy the Congress I to he
people of India in the vear im This
L th- Budget which has put the hon.
Members of th, OnposiUon in * pof

tio, of opposing the Budget**
sake of  onposition-a  »2«" A
that wiH fall on rocky son w£*
rhance of fruitation. Hon Fma ¢

SSeX endeavour to put back on”be

rail* the economv of the country,
wh ch wag derailed b, the previous
Covernment bas not only succeed d
but it has also imhibed “nce n
th* national character to continue to
tp forward without hesitation in
their normal walks of Me.

This Budget has attempted to touch
and give relief to all sections of the solety
The common man is th. b*
getfbeneficiary-givmghimrehef-d tbe
impetus to progress in thes fleM oi

“duitriec including the srnaU-scale
mctujiries weahdsari  aero-Industries,
such ~khandsari units  self-employment
schemes oy owning eas. TO oy

producing surety, intensive  agr LS
deveioomental work on sma U farms by
»M™0% ~ increased S.fS”.i-eastd funds for
ori“ng water in over 50,000 villages
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in the country, excise cuty o
consumer items and the lowering of
his wealth and income-tax, the lower-
ing of his communication and cooking
cost and most important, making his
power consumption cheaper. A bo-
nanza indeed, Sir, for all sections of
our society.

In pursuance of parag 38 t, 42 in
this overal] happy budget pertaining
to the economic contributions of the
States, I would like to humbly submit
to the hon. Finance Minister that my
State of Punjab ha; been and i till
todav in a state of turmoil. The Akali
Dal has so svstemaHcal unset the ap-
p'ecart of the economv of Punjab with
their relentlessly undemocratic pos-
tures, that Puniab from the number
[ one uositiou 'in the country is being
I nroeressivel,, lowered to the hottom of
the ladder Industries. Sir. have come
to a standstill and the industrialist is
making haste, to shif*- tn oth*r States.
No  worthwhile  economic  nroSress
could be made in the <3tate because
the exchequer h=>d. fot the nast tVee
vears. been emntica to feed and main-
.ain the AkaH abators, maintain %W
and orde” «nd trenpvyn,,  frustrate
their  nolitica'l"-motivated anti-natio-
nal dreams.  Sh-, i* the agriculturist
of Punis* U s™*" ivoduning foodgrains
-with record vield- in -“t» of al the
turmoil created around him. it U not
onlv because be is the best, farmer in

th" worM it is because be is tbe
finest nationalist in the eountrv. "He
y*,, never, and will nevW +ire in

F.ivino off bis best on the food front
for thi-, country. And therefore, Sir,
to maintain thi, snlrit and zest of tbe
Puniab farmer ana to overcome the
three vears of forced setback to tbe
Puniab econonv it has hecome impe-
rative for the Central Covernment to
come, to the rescue of Punjab by re-
imbursing and increasing financial as-
sistance to the State. It 1z to the
benefit of the entire nation to set Pun-
iab, even as a special case, back on
"nonomic feet. In this regard, Sir,
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I also appeal to the' hon. Finance
Minister to consider, in depth the desi-
rability of allocating immediate in-
creased funds for the long overdue
completion of the Thie, Dam and
other irrigation and power projects in
Punjab. Irrigation and power for an
exclusively farming State, i, the Jife
blood of that State and therefore, Sir,
the completion on a war-footing of the
Thien Dam ,nd other irrigation and
power projects in Punjab will remove
the; thorn in its flesh and smoothen
th<> .rough edges created on the map
of this State

Sir, an assurance by the hon. Minis-
ter over these two aspecty will go a
long way to boost the moral of the
people of Punjab during these troubled
times.

Finally, Sir, thi; budget has been
dubbed by the hon. Members of the
opposition in both Houses of Parlia-
ment as an election-year budget. If
for one moment we suppose this to be
true, then all their criticism of it be-
comes negative—for the admission of
this obviously implies that the budget
of 1984-85 is an excellent one.

With  these words, 1 support the
budget Thank you.

SHRI SYED SHAHABUDDIN: Mr.
Vice-Chairman, Sir,, as I wa, listen-
ing to th, hon  Finance Minister
deliver his budget speech a thought
flushed through my mind that perhaps
the end of February had lost its
meaning and its importance.

Sir, the  budget speech  almost
sounded like an exercise in narcissism.
It was an act of self-glorification; it
had been reduced to a rite. I was
remined of Stravinsky's symphony
"Tli, Rites of Spring", coming a, it
does on the eve of spring. Unfor-
tunately it is so monotonously orches-
trated that it sounded like , caca-
phony , parody on this famous
symphony. I find that the budget
pjoposals  provide no  structural reor-

ganisation of the economy of the
country. The  Financ,  Minister  has
talked of simplification. Ifind no
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simplification of the financial admin-
istration, p also find little clarity in
terms of ideological break-through.

In the whole budget of Rs. 42,00ft
crores after all the permutation and
combination, after all the arithmatical
exercises, we come to a net plus °f£
Rs. 273 erores, which is just about
0.6 per cent of the total budget.

DR. MALCOLM S.
(Nominated): Is it plus?

SHRI SYED SHAHABUDDIN; It is
plus 273 crores in tax. The tax pro-
posals after all the plus and minus,
finally end up with plus 273 crores
which is just 0.6 per cent of the
total budget outlay.

ADISESHIAH

Sir, my judgment of the economic
performance of the Government
would relate itself to these questions:
Are the people happier? Is there less
poverty? Is there less economic dis-
parity among  various  classes?  Is-
there less regional disparity in the
country today? I, there lesy inter-
national disparity in the world as we
find it? 1 find that in te>rmg of gross
national product, in terms of world
industrial production in terms of the
total trade of the world, in terms of
the total expenditure on human wel-
fare, we seem to have been slipping
down consistently.

We must all thank our agricul-
turists. We indeed have a record pro-
duction of 142 million tonnes. The
Finance Minister doe; not hesitate to
claim credit for the soundness of his
agricultural policy and while he talks
about two years of drought and a year
of indifferent monsoon, why does he
not give credit this year to the bountv
of gods?

I find in th, mining sector, certainly
our petrol-men have done a wonder-
ful job. For thi; I would congratu-
late the Government because over
the last few years they have -certainly
set a new trend in massive investment
in petroleum exploration and petro-
leum refining. Today we have got a
production  eapacity of 25  million
tonnes, which 'gives wus a saving,
roughly, of Rs 6000 crores in foreign
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exchange. But for this we would in-
deed have been in a soup J \vini o-ir
energy sector, particularly power de-
rived from wvarious sources, had done
equally well. Then we would have
been out of the woods.

In the secondary sector the Finance
Minister has spoken about 5.4 per cent
rate of growth thi; year. If he re-
calculates and, sort of, adjusts it to
the rise in prices, he would perhaps
find that it iy not higher than the
usual 3.5 per cent which has characte-
rised our growth over the last two
decades.

I  would particularly draw  his
attention to the low capacity utilisa-
tion in all our industries. I have got
here a detailed report given in this
House where the utilisation is as low
as 32 per cent. Barring five or
six industries, everywhere it is below
the installed capacity.

Sir. public sector iy a massive in-
vestment. But if we were t; omit
from the calculations the oil and the
state trading sectors the profits made
by the IOC, The STC and MMTC, 1
think the rest of the public sector is
only a losing proposition. I am for
public sector. Yet J would like it to
be in good economic health and to
contribute tp the economy of the
country. I find that despite all the
protection  and  despite  administered
prices, somehow our public sector is
not doing well. I would have liked
the hon. Minister to tell us how he
proposes to mend this. As for the
private sector, every time an industry
falls sick, the Finance Minister comes
to its rescue and takes it over. Well,
he has to take it over. There are
social compulsions. But 1 think that
he should have spelt out the steps
whereby the industry should be made
to avoid such sickness. What have
we done in thig regard? Why is that
so much of our industry in the pri-
vate sector goes on adopting this
route of malady? 1 would like the
Finance Minister to take us into con-
fidence in that regard.
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About the convertibility question, [
find a very ironical situation. For
the non-MRTP companies, the limit
is 26 per cent; for the MRTP com-
panies, the limit is 40 per cent. So
the Finance Minister is very hard
with the smaller companies and he
is rather soft with the bigger ones.'
Now I do not just understand the
logic of this. I hope the Finance
Minister would enlighten us on this'
point.

Sir, there has been an unfortunate
controversy about the role of non
resident Indians. 1 believe that it is
in the interest of the country that
this controversy is set at rest and, if
necessary, our law 1is clarified so that,
while we have the opportunity to
persuade more and more of Indians
living abroad to make remittances to
India, as far as investment in India
is concerned, there is no discrimina-
tion between one who lives here and
one who lives abroad.

In the social service setcor, I have
tried to find out what the allocation
for tourism is. I do not know whe-
ther the Finance Minister considers
it a soical service, or an economic
service or an administrative  service.
Anyway [ was wunable to locate it.
But I know quite "a substantial invest-
ment has taken place in the hotel
industry both in terms of direct in-
vestment in the public sector as well
as in terms of loans to the private
sector. I would like to understand
whether it is proper utilization of the
limited resources that we have got
that in Ashok Hotel the highest rent
for a room is Rs. 4000 per day and
the lowest is Rs. 675 per day—and
among the people who utilize the
facility, the vast majority are Indians,
who are really the representatives of the
industry. It is a facility they
enjoy at the cost of the taxpayer.

Coming to the Plan expenditure,
the Financ? Minister made the claim
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that he has raised it to the high h
of Rs. 110,000 crores. Sir, if he were
only to calculate at constant prices.
he would find that even compared to
1979-80 prices, there is in fact a 25
per cent shortfall in Plan expendi-
ture; and if he were to measure it in
terms of physical targets, perhaps
the shortfall would be more than 25
per cent.

When I come to the social service;.
I find a ra'her agonising situation.
The total expenditure on social ser-
vice is just Rs. 2,000 crores, which is
5 per cent of the total outlay. Edu-
cation gets a paltry Rs. 197 crores in
the Central Budget, Health gets
Rs. 610 crores, Housing gets Rs. 243
crores. These are three minimum
basic needs of every human being.
They have a right to them; and yet
this is the priority they get. I do
not grudge the expenditure on De-
fence, which has been raised to
Rs. 6800 rcores. But I would like to
say, Mr. Vice-Chairman, that the
fact that our defence expenditure
goes on rising from year to year is
a measure of the failure of the for-
eign policy that the country has fol-
lowed under this Government.

Sir, I find no mention at all about
controlling administrative waste. Per-
haps high living has become the cul-
ture of this Government. The other
day I went to Patna where I was told
that the new  Chief  Minister
had renovated his official 'resi-
dence by spending more than Rs. 20
lalchs. Perhaps the pattern is. set
from Delhi and the poor man simply
follows it. This is the level of waste-
ful expenditure. Surely such expen-
diture would give rise to inflation.

Coming to inflation, Sir, sometimes
we are told that it is natural some-
times we are told that it, is part of
the development pi-ocess, it is a S\*'
bal phenomenon, it is said to be im-
ported; sometimes, it is administer-
ed. But what we find as a concrete
fact Is that if you measure it by the
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consumer price index, in the four
years the index has jumped by 51 per
cent. If you judge it by the whole-
sale price index, it has jumped by
42 per cent. The real value of the
rupee in the last four years of this
Government has come down from 27
paise to 18 paise. And that is why
even when you raise the salanist
wages of the fixed income groups,
e.g. the Government servants, you
are amazed to find that their real in-
come is much less than what it used
to be. The minimum salary in the
Government is Rs. 196, which mea-
sured in terms of 1960 prices, comes
to Rs. 93. After all the DA instal-
ments that the Finance Minister has
been kind enough to grant, the value
of the total emoluments of Rs. 482,
which he sets now is only Rs. 86 in
terms of 1960 prices. That is to say,
there has been a net reduction in the
income even of the lowest paid fixed
income group. In this connection,
Sir, while all articles of mass con-
sumption have risen in prices.,
(Time bell rings). I will take two or
three minutes more. The prices of
certain items which I consider to be
luxuries, the colour TV, the refrige-
rator, the car, the moped, have gone
down. Why this is so in a socialist
economy, [ cannot understand. And
I find that further concessions have
been allowed for all such luxury
items, for air-coolers, refrigerators,
for even porcelain ware. The Fin-
ance Minister is indeed very thought-
ful. How can these poor fellows eat
except porcelain ware? 1 find that
the result is that the poverty is in-
creasing. The unemployment has
recorded a massive rise during the
last four years. It has reached a
figure of 21 million. And whatever
the Government might claim, the
ordinary people are finding it diffi-
cult to make their ends meet. And
whether it is 60 million or 120 mil-
lion, I do not see people rising above
the poverty line. I find, more and
more people, particularly the lower
and middle classes, moving, sinking
below the poverty line.
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One factor must be  understood.
Industry will provide no answer to

the problems of unemployment. Over
the last 20 years the percentage of
labour force absorbed by the industry
has remained constant.  You have got
to do  something else. You cannot
pin your hopes merely on industriali-
sation.  Particularly when there is a
spate of mechanisation and computeri-
sation in the name of modernisation.
Really we are adopting techniques
and technologies which are going to
aggravate the situation of unemploy-
ment and not alleviate it.

Sir, 1 find that bank loans scheme
has generated a lot of controversy. The
Finance Minister ha; gone out of his
wav to call the Chairmen of the nato_
nalised bankc, and giv, them a direc-
tion that they hav® got to disburse
Rs. 200 crore, in two month time.
Whether they can do it or not or whe-
ther they have got the administrative
machinery for doing thi* or not, I do
not know. But such a direction, sim-
ply on the face of it, to m, mind, ap-
pears to be uneconomic.

Sir, I would like to mention here
on© more fact. A, far a, taxation is
concerned, I do not grudge the propo-
sals that the Finance Minister has
made. In fact, manv of them I sup-
port and welcome. But his hope that
his tax concessions wi'l give rise to
reduction of tax-evasion or tax-avoi-
dance, I do not think, is born, by fscts.
For the last four years the contribu-
tion of income-tax to our budget has
gone down from 2 per cent to 1 per
cent, an<3 that of the corporate tax has
sone down from 7 per cent to 6 per
cent, and the proceeds from Wealth
Tax have been paltry. We all know
the urban property values are rising.
The land which was sold at Rs. 10
per sq. metre in Delhi is today being
fold at Rs. 2.500 per sq. metre and
even more. Yet the wealth tax asses-
sment is made in a manner that would
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get a paltry sum of Rs. 97 crores from
the yhole of this' country. Really, the
rich  underestimate  their  wealth.
(Time bell rngs) Final point I would
wouM take two minutes more.

I find that taxation provides only
41 per cent of the Budget. Fifty-nine
per cent comes from loan, whether
domestic o, foreign deposits, and defi-
cit financing. Sir, the public debt is
rising. It ha risen todav to Rs. 74000
crores. Thp uncovered deficit is now
low, Rs. 1 762 crores, and yet it is
bound to rise after ali the calculations
are made. Our foreign exchange re-
serves are going down, if I take into
calculation the inout from foreien cre-
dit on 3M December, 1983, the balance
was Rs 4.555 crores. If you were to
minus 'Rs. 1,629 erores that we brought
in as foreign l!oan it wiH be reduced
to Rs 2 900 crores Whir*h was the
fieur,, in January. 1977. And if. cut
of that, vou were t, eHminate the hard
earned income remitted by Indians
aViroa”. then, ,y>n wiH understand r>°w
desperate the situation is today.

Sir, T Ho not find ir, this entire
Budget Snee*h a word about the black
monev, how mi"'h it ir being generat-
ed. I do not know whether it ic 50
ner cent or 60 ner cent of tbe total
monev in circulation. At what rate is
it being generated? What is the
Government doing to curtail it? What
is the Government doin<* "o control its
imnact on the economy? And it is the
black money which i responsible for
corruption.

Somebody mentioned about smug-
gling. Smuggling only meets , de-
mand. If there is so niuch black
money going around and there is
damand for luxury goods, surelv black-
marketeers and smugglers come into
operation. ,,d they supply th. de-
mand.

Sir, finally I would like to make a

point that as far as the fixed income
group ave concerned the  Finance
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Minister can make a real, break-
through by relieving them of all tax
liability. Their incomes are known and
th ty should be indexed against infla-
tion..

As far as the indirect taxation
is concerned, it should b, abolished
on those items which are of mass con-
sumption Why are you limiting it to
cloth of a particular variety?

All cloth which iy less than five
rupees per yard o metre should be
completely free of excise duty Dbe-
cause it is an item of mass consump-
tion. If thi; philosophy is followed,
surely you will move towards a new
balance i, our society.

Direct taxes have to go up. There is
no respite. I would rather plead that
our tax administration be tightened. If
the wealth-tax 1i; assessed more justly
and if the estate duty is collected more

equitably, surely you, total receipt
will go up.

Finally mention has been
made here about public trusts
and charities. 1 had occa-

sion to point out in thi; House last
year that there iy a constraint on the
creation of wakfs which is considered
by the Muslim community, as a religi-
ous duty. I would like tbe hon. Minis-
ter ty take care that the possibility of
creating a Wakf out of a running busi-
ness ig not curtailed. I am not in fav-
our of a public trust undertaking com-
pletely  unrelated  business  activities.
But a person should hav, the right of
creating a trust, a religious trust out
of his running business. I would onco

again plead with th, hon Minister
(Time-bell rings)
THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN):  You hav, taken
three times the time.

SHRi SYED SHAHABUDDIN; I
would plead with the hon. Minister:
Please modulate your budget proposals
in a manner that it serves the mas-
ses, that it gives them , lifa of dig-
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nity, that it provides the basic needs
for all our people, at least the right to
breathe freely and live human beings,

SHRI NAND |KISHORE BHATT
(Madhya  Pradesh): Mr. Vice-Chair-
man, Sir, [ rise to compliment the
hon. Finance Minister for formulating
a pragmatic and anti-inflationary
budget, which not only takes care of
the imminent problems connected
with economic growth but has given
a sign of relief to tax payers as well
as to the commo,, man.

Sir, th, Plan outlay has been right-
ly increased for achieving a sustain-
ed growth rate of 6 per cent. The
Finance Minister has taken care 1°
allocation of resources to the core
sector of the economy, particularly
H.. Jteel, housing and rural
development. He has announced in-

creased outlays for Integrated Rural
Development and National Rural
Employment  Programmes, which  will

benefit the poorest of the poor.

The income-tax rate for individual
tax-payers has- been reduced, which
will create favourable conditions for
voluntary tax compliance by the tax-
payers, especially the salaried class.
I am confident that the reduction in
the personal tax rate, along with the

exemptions given in the wealth-tax,
will step up savings ,nd investment
in the economy. The Finance Minis-

ter has also kept in view the interests
of Government employees and pen-
sioners by providing Rs. 300 crores in
the budget

Mr.  Vice-Chairman, Sir, [  would
like to mention that the budget has
given considerable relief in the realm

of  Central  excise, particularly  for
textile and paper industries. H. has
also given complete excise relief on
khandsari  qugar.-« These fiscal incen-
tives will accord considerable strength
to those industries. However, I per-
sonally wurge that these reliefs should
ultimately be passed on to the con-
sumers by the industries. Only when

.there is a corresponding reduction in
th, prices of the commodities, these
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policy measures wiH prove to be snti-
inflationary and protect th, interests
of the workers and the common man.
Th, reduction in price; will also help
the industries and stimulate demand
lor these products and will enable
the industries to generate profits and
create mor© employment opport-
unities.

Mr. Vice-Chairman, Sir, there are
signs of growing sicknesy; in indus-
tries, particularly in textiles, engineer-
ing and jute. It is shocking that in-
stitutional ~ credit locked wup in sick
units has shot up by one-third in just
one year. Apart from the units which
ar, already closed, it appears that
some of the wunits which are now
working may also close down shortly
for one reason or another. In such
a situation, setting ,p of industry-wise
Standing Tripartite Committees to
monitor the health of all the wunits
in the industry with a view to pre-
venting  sickness, by identifying the
symptoms at an early stage and ap-
plying the neeessary remedial —mea-
sures, would go a long way in improv-
ing the situation. Such a Standing
Committee can also go into the cases
of already closed wunits and indicate
appropriate  measures  for  their  re-
opening and resumption of production.

sickness has be-
textile industry,
should be taken
in the units which
addition *to re-

The problem of
come acute in the
and immediate steps
to prevent sickness
ars now working, in
starting the closed units. Ther, is
urgent need for studying i, depth the
problems faced by the textile indus-
try, production patterns and the diffi-
culties  experienced in marketing, as
well  a* other  management problems.
lin thig connection positive
-4 p.M. reliefis given to reduction
in the IDBI lending rate
on loans and advances for
encouraging modernisation and revival
of sick units. The NTC subsidiaries
too have to be strengthened and the
deficiencies removed. The number
of subsidiaries  will hav, to be in-

1984] (General) 1984-83 282
creased so
trusted  with

otherwise)  the

that no subsidiary is
more than  six

subsidiaries  will  not
be able to effectively manage the
units. In all subsidiaries as, well as
at the national holding  company
Ievel, th, post of Chairman and
Managing Director should b, delinked
and labour representatives should be
appointed on broads both in subsidia-
ries and at the national levels. Similar
studies should also be made in en-
gineering and jute industries. It is
encouraging to note that guidelines
hav, been given to the nominated
directors of financial institutions on
the boards of companies. All along
there has been a feeiing that these
directors were mainly decorative with-
out any specific duties allotted to
them. Now that new guidelines have
been given to them with specifie
duties, one can hope that th, nomina-
ted directors of financing institutions
on companies will be able to effec-
tively prevent mismanagement and
consequent sickness in industries. Sir,
the Bureau of Public Enterprises has
produced ity annual  report  giving
figures of the programmes of the Cen-'

en-
mills;

tral public sector companies for the
year 1982-83. Th, broad impression
that one gets from them is of a slow

but steady improvement in the func-
tioning of the public sector. One can
see that the profits were higher and
that the loss-making units had not

made losses they did or at least less, of

them. But there is a distinct evidence
in thj figures that professionalism is
paying off. I have already said about
the sickness in' the industry which in-
cludes wunits like NTC and Heavy En-
gineering Corporation which will
need massive infusion of capital to
become profitable. By and large,
there are definite signy that the pub-
lic  sector is improving due to Ihe
combined efforts of the professionals
and tho workers alike. It is indeed
reassuring that as at current prices
Rs. 5848 crores is available by wav of
resource generation.

Sir, just now someone said abou
the Dbanking industry. The nation-

alisation of banks about 14 years ag'



283 Budget
[Shri Nand Kishore Bhatt]

was an important milsstone in our
onward march to the socialistic sys-
tem. When banks were nationalised,

at that time there were 8000 branches
and today we have got more than
45000 branches. The total capital at
that time was Rs. 800 crores and to-
day the nationalised commercial bankg
have mobilised Rs. 60,000 crores. This
money has to be utilised for the bene-

fit of those sections of the society
which have been completely neglected
so far.

Much is being talked about the
schemes of mass loans by giving a
political colour to it. Let us under-
stand that all these schemes initiated
by the Prime Minister, Mrs. Indira
Gandhi, are meant essentially for the

benefit of those sections of the society
whiech have been neglected and who
constitute 80 per cent of the popula-
tion. When they say that il i a
"ama, mela, etc. I am very ?orry
to say that even when good schemes
and good things are done, they try to
impute motives. There are vested in-
terests in the banking industry and
those vested interests have got to be
removed and that can only be done
by giving fresh guidelines. I am very
happy that the recent decision taken
by the Finance Minister will go a long
way in not only removing these cor-
rupt people, not only in getting rid

of those offbers and eve, managerial
cadres who were hand in glove with
corrupt people in defeating the ob-

ject for which the banks were nation-
alised.

Integrated
scheme  of
Guar-
which
banking
going

Then, the scheme of
Rural Development, the
National Rural Employment
antee, all thes, are measures
ar, being financed by the
institutions and the benefits ar,
to the common man.

important thing for
been pressing is en-
largement of the public distribution
system. It is on!, through th, pub-
lic distribution system that the prices

Sir, the most
which we have
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can be contained and the essential
items, can reach the poor people. On
the defence side the budget has pro-
vided for Rs. 7000 crores. This is
vey neeessary. An Hon'ble Member
from the other side was just asking
why should we spend so much money
on defence? It is very necessary be-
cause we do not want to ba compla-
cent. We do not want to be caught
unawares. It is good that the Finance
Minister has provided money for de-
fence and I must congratulate him
for this. Security of the country has
to be looked after. If there is no
country, where will we be?

I wish that the Finance Minister
should have provided more money Ilor
the scheme of drinking water. This
is a country with seven lakhs
villages, in spite of planning and deve-
lopment people have to go for miles
to get drinking water and they bring
water in pitchers. What is provided
is not the last figure and I am sure

when the situation comes the Finance
Minister will be quite liberal in pro-
viding this basic facility to our poor

people in the villages.
Before 1 conclude. I have got a
few suggestions. One is with regard
to the assessment of income tax. The
Inome  Tax  Department is  charged
with the responsibility of collecting
income tax and corporate tax revenues
of th, order of nearly Rs. 3,600 crores
for the Government. The collections
are made by way of advance tax,
self-ass :ssment tax, tax deduction at
source, and additional tax on comple-
tion of assessments. Advance tax and
self-assessment ~ tax are  paid  valun-
tarily and would account for 80 to 85

per cent of revenues. But for the
corporate sector, collections from
which amounted to Rs. 2339 crores

revised budget estimates
for 1982-83 (number of companies in
existing, being 71689 in 1981-82), the
contribution to revenues by way of
additional tax is negligible or nil.
Nearly 75 pe, cent of either the total
work load or the completed asses-
sments (assessments  completed  being
45.46 lakhs out of total work load of

according to
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71.17 lakh assessments in th. financial

year  1981-82) consists of summary
assessments which have to be finalis-
ed by acceptance of returns. Taxes

by such assessees are paid by way of
advance tax or self-assessment  tax.
These assessments, therefor;, do not
contribute  anything to  the  general
revenues of the Stat?. If two-thirds
of the officers and members of staff
are engaged in this activity, they are
indulging in  wasteful and unneces-
sary documentation which, as pointed
out a little while ago, does not confer
even a single penny's benefit on the
Stat?.  The  Department can  easily
shed off thiy work if a simple amend-
ment is made in the Act to the effect

that assessments include self-asse-
ment. It would release the officeis
and members of staff for more useful
work, and would save the department
from crumbling. . M
Regarding  acquisition of  immove-

able properties, Chapter XXA  Sec-
tions 269A to 269S deal with the work
of acquisition of properties by the
Income Tax  Department in  cases
where under-statement of price shown
in the registertd deed; is detected.
The section has been in force for
nearly one decade. The number of
properties acquired should be in the
neighbourhood of ten. The acquisi-
tion orders even in these cases are
engulfed in litigation. The offices of
IAC where proceedings under the said
section take place are dens of corrup-
tion. The purpose of enactment of
the Section has been defeated. The
retention of the section in the statute
book is wholly uncalled for.

In  accordance  with  the  spirit
underlying the Prime Minister's 20-
Point economic {jron*ramme, the Gov-
ernment has been trying to develop
the rural sector. The progress so far
made leaves much to be desired. The
task is also an uphill one and com-
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plex. One of the constraints is mas-
sive resources needed ior the purpose.
The problem can be solved in a large
measure by industrialization of rural
areas. This would- provide employ-
ment to the rural population, improve
their economic condition, generate
additional demand, bring almost al-
round prosperity and check the trend
towards  urbanization. But the mas-
sive  resource  mobilisation can  be
achieved by involving the urban mas-
ses and by giving them incentives. I.
suggest that a provision =-ou'd ne
made in the Income Tax Act to the
effect that no inquiries wiH be made
with regard to the source of invest-
ment, direct or indirect in setting up
industries in rural areas upto a spe-
cified date, say, 31st March, 1985. The
profits accruing to such industries wiH
be liable to tax in the normal man-
ner. This facilitiy will lead to invest-
ment of hidden wealth of the value
of thousands of. crores of rupees.
This sort of inves*ment climate can
be generated by reduc'ng the rates
and by making the retention of money

in black either  unremunerative  or
unproductive.
Lastly, Sir, before [ .conclude, I

would like to submit that in this vast
country of ours, or in any country of
our size and dimensions, railways is
the most important sector. We know
that there is a great demand for
railway lines and we are also aware
of the fact that money is the main
constraint. I would like to put one
question to the honourable Finance
Minister; Why not give the Railways
the same facility which are extended
to the other limited companies to raise
loans? When the limited companies
are allowed to raise loans, why not
the Railways also be permitted to
raise such loans? [ say this because
the people of this country are intere-
sted in the faster development of
railways—and 1 hope that the res-
ponse of the people to this will be
very good.



287 Budget
[Shri Nand Kishore Bhatt j

With these worcts, Sir, [ give my
wholehearted support to the Budget
proposals  and  thank the  Finance
Minister for his pragmatic, balanced
and  growth-oriented = Budget. = Thank
you, Sir.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN):  Now, before 1
call upon the Finance Minister to
speak, I would call Mr. Shyam Sundar
Mohapatra to speak. He 1is the last
-speaker now.

SHRI SHYAM SUNDAR MOHA-
PATRA (Orissa): Mr. Vice-Chairman,
Sir, it is always very difficult, as you
know, to be th, first speaker or the
last speaker and more so to come
Immediately before a prolific Minister
like Mr. Pranab Mukherjee.

Sir, w, must give the honourable
Minister ~ boquets  for the  handling
of the Budgets consecutively for two
years. Various newspapers have
brought out commentaries on  him.
Some say that he follows Multhus;
some say that he follows Kaldor; and
some say that he follows Prof. Gal-
braith in his new theory for -egalita-
rianism. But [ must say....

AN HON. MEMBER: He does not
follow Marx, I suppose.

SHRI SHYAM SUNDAR MOHA-
PATRA; He is not a Marxist, I know.
He is only a social democrat. But I
personally feel that he believes in and
tries to implement the economic pro-
gramme of the Congress(I) Party and
Our Prime Minister.

Sir, T do not like to tread on the
path followed by my colleagues. This
*is only one occasion when we try to
discuss anything and everything
under the sun and thus I would like
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to discuss India's image outside India,
that means our foreign relations.

Sir, today, we ar, passing through
a state of conflagration from one end
of the globe to the other, from Pyong-
yang or Seoul or Kampuchea or Cey-
lon to Iran and Iraq, to the Mozam-
bique or Botswana or South Africa, or
from her. to the far off Central
America, Guatemala or Honduras or
El Salvador or Nicaragua or to the
far off Argentina or Brazil, every-
where we find distress, and every-
where there is a conflagration and
burning  problems. There are burn-
ing problems and there is attack on
the human beings by the imperialists
and the whole state of affairs in the
world is so confusing today resembl-
ing the state of affairs in the world
immediately before the Second World
War before Hitler came to implement
the programme of Nazi socialism.

[Mr. Deputy Chairman Inthe
Chair]

Sir, India's policy has been consis-
tently egalitarian at home and abroad
Mr. Castlereign the Foreign Secretary
of the United Kingdom, had once said,
while speaking in the British House
of Commons, that the foreign policy
of a country abroad reflects the policy
at  home. Our foreign  policy
is so egalitarian, so committed to the
people's welfare that we are bound
to support people's movements out-
side India, whether it is Kampuchea
or North Korea or whether it i; the
Iran-Iraq war or whether it is the
movement in the African countries or
in the Caribbean countries or the
Latin  American countries; because it
has been the policy of the Indian
National Congress, not now, but for
the last seventy years, from the days
of Subhas Chandra Bose and Pandit
Jawaharlal Nehru, who were really
the architects of our' foreign policy
and the foreign of the Indian Na-
tional Congress. And, Sir, till
today, it is the Same policy with
new dimensions which we are
carrying out.
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[ am going to say now how our the question of Iran and Iraq War.
foreign  policy has been successful The two members of the Non-aligned
from country to country, from area world. The two are so close to us.
to area, and I ara going to tell you The Congress Party has party to party
how our foreign policy has beeq suc- relations  with  Irag.  The  Congress
cessful  everywhere. ~ Whether it s Party also supports Iran because they
North Korea or South Korea, whether are so close to us by blood. The
it is the plane crash issue in which a Aryans came to India through Tehran
South Korean plane was shot down to  Hindukush. We are supporting,
by the USSR, whether it is the Ran- both the friends and asking them to
goon affairs where the South .Korea.n come closer and solve" their problems..
President, when he came with his Sir, when our Foreign Minister, ably
entourage of so many diplomats and aidled by the Secretaries, went to,
Cabinet Ministers, faced the bullets Damascus, we tried to impress on both
of the assassin and in which incident the partie, that somehow the trou-
many people died, India comeg out ble should be over. And he haa been
into the open and comes out in open successful. Today you see in Beirut
condemnation. Or, if it is the case and you see in Lebanon. And there
of Kampuchea wher, the Pol Pot is the national reconciliation  going
regime  annihilated  more  than  ten on. On one side President Assad, on
lakhs of people and threw them into the other side President Gamayal I,
the sea, we accepted the competent there, and on the third there is tha*
Government and  recognised the Heng invading  force, Israel, which wants
Samrin  regime  although ~we  know to fish in troubled waters.
that there is continuous tussle bet-
ween China on the one side and the Sir, I was in America last month
USSR on the other. And what is the when President Reagan, in spite dt
policv involved in the Kampuchean protests from Congress, his own party,
politics? Sir, it is the politics of in- men, was compelled to  withdraw
tervention and invasion. Even in the marines from  Lebanon, the reason
last Non-aligned Conference held in being that people all over the world,
Delhi, the members were not united including the United Nations, do not
on this issue whether Kampuchea want an imperialist policy, an aggra-
should be called to the Conference or sonint policy or invasionist policy ts*'
not. The question is whether Viet- be followed by the American Presi-
nam has intervened in the Kanmu- dent in this election year in tbe
ehean nffiir. W-> sunnort the Heng United States.

Samrin  Government, because it is a
question of iustice. question of rea- Sir, come to Caribbean politics,.
son. Question which ~ Government is Gautemala or Honduras. The whole

porvtilnr with whom. Pir. India sun- region is now almost on the heap ol
ported Hens Snmrln for th<» simnle gun-powder. If anyone goes to ignite,.
reason  that. i+ was a Government the whole Caribbea, the whole Latin

wh'ch ~ gave the neonle welfare. gave American region, will be inflamed.
them T>eac». gave them trannuiMHv

ano" gave them staWlttv. On the sHe Sir, I found there what respeei
of Vnl Pot tr>0 argument is that +h.y India has in Nicaragua. 1 was a guest
wanted to follow regimented Com- of President Daniel Oxtega and had
munism.tbev wanted to follow some discussions with him for two hours,
obscure Communism of orohablv 160 and with the Foreign Minister ano-
years before and Pol Pot wanted to ther three hours. Wh,t support,
implement it. There stands India's what respect they have for Mahatma
suoDort for a just cause. Now take Gandhi, for Jawaharlal Nehru and for

Mrs. Indira  Gandhi. Daniel  Ortega'
7RS-10 was here during the Non-Aligned *
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{Shri Sbyam Sundar Mohapatra]
<3onference He said that Mrs. Gandhi
ia magnanimous; she is the only hope
of the whol, non-aligned world. (In-
terruptions). It was Mrs. Gandhi who
supported Nicaragua's drive for
existence for five years. A small per-
son, young person, 36 years old —
Daniel Ortega is only 36 years old;
fte is the President of Nicaragua.
What a tremendous support India has
in Nicaragua. I went to the villages.
C talked to the children, young boys
of 12 years of age with a gun.' I ask-
ed them why? They said; We want
to, defend our mother-land, we have
tfie support of the whole non-aligned
World, we have the support of Mrs.
—<Jandhi and we have the support of
¢ —Cuban President. Sir, there is a co-
tumny against Nicaragua Government
ab, their being supported by Cuba, by
tfae USSR. Why should it not be? If
America wants to attack Nicaragua
«(rery five minutes, if America has
1"ept 10,000 soldiers on the border to
--attack Nicaragua, why should it not
fe supported by Cuba and the USSR?

Sir, coming to the affairs in Africa,
we have always been  support-
ing the people of Africa in their
liberation struggle for independence.
R was Dewan Chaman Lal who
Was sent by Pt. Jawaharlal Nehru
t*j fight the case of Jomo Kenyata who
Was handcuffed and dragged in the
afreets, and it was Dewan Chaman
ta-1 who fought the legal battle not
only in Kenya but also in the Privy
Council. Sir, today we are support-
ing the cause of Namibian people. In
tearful tones Mrs. Gandhi, while
speaking i, the General Assembly,
talked about Nelson Mandela who is
effil’ languishing in prison. The
Indian people have always supported
C6e cause of the African people. Afri-
can is a place where you find lot of
experiment in democracy. You find
dictatorship. You find benevolent dic-
tatorship. You find social democrats.
You find Westminster tvpe constitu-
tion. You find presidential type of

Constitution. You find all sorts of
things there. Recently, there was a
coup in Nigeria. We find that Presi-
dent Suhari went out and President
Buhari came in. The reason is that
Africa is still an under-developed
State and the African people stiB
don't se, the light of the day. It is
the big powers, the super powers, who
are trying to exploit. It is a shame
that some of the African States are
in league with Israel and arms and
ammunitions are being sent to Nica-
ragua, The President and the Fore-
ign Minister told me that it is a
shame that America is in league with
Israel. Th. arms and ammunitions
that have been taken from Labanon
are being sent to Guatemala, El Sal-
vador and Nicaragua to suppress the
liberation movements.

SHRI A.G. KULKARNI: I want
your views on our economy also.

MR. DEPUTY CHAIRMAN: He is
making a very interesting speech.

SHRI SHYAM SUNDAR MOHA-
PATRA: You hav, already spoken on,
it. Our President Giani Zail Singh
is visiting Argentina and Mexico., [
was in Argentina last year. Argentina
is a country to which nobody in' our
country over looked. I paid a visit to
the Foreign Minister and he asked me
for what 1 was there. 1 said that I
wa, there for three things. Argentina
is a country where the Nazis after
th? Neuremberg trial took shelter. Ar-
gentina ig a country in the whole of
Latin America -where you have only
dictatorship. On« dictator goes and the
other comes. There jls no trace of
democracy. I asked them as to why
the Punish culture has given rise
to military dictatorship. Thirdly, I
wanted to know that in th* whole
of C’rihean region, in thp whole of
Latin America Argentina is the only
countrj wher* vou fI"J Translation of
works of Mahatama Gandhi transla-
tion of Vedas, translation of Vedanta,
translation of TTnanishadas. transla-
tion of bnnkq nf Shri Aiirrvhir,do>: T*nr\-
dit Jawaharlal Nehru and Mrs. Gan- ~
dhi. Argentina is one country in the
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whole oi Cambean a"d Latin America
which has tremenaous respect for
India. Why? Because of late India has
supported their just cause on Malvina
and Faulkland Islands. India, as a
leader of the non-aligned world, sup-
ported Argentina's cause over Faulk-
land Islands. The whole might of
the British power was used against
a small nation and yet it fought for
65 days. But Mrs. Gandhi supported
the just cause and was not swayed
by the influence of the U.K. because
they are giving us aid or by the in-
fluence of the U.S.A. because they
are giving us aid. Mrs. Gandhi stands
for the right and just cause.

Sir, w. are being threatened by a
nuclear war. The one aspect of the
old global politics today i; that we
are slowly drifting toward; a nu-
clear war, to be annihilated and liqui-
dated. All of us know that the whole
world will face a disaster probably
in a few months or in afew years.
I had the occasion to see a documen-
tary, much talked-about documen-
tary in the whole world, titled "The
Day after". What will happen the Day
After? In the scene, there is a Pic-
ture in which about a million of
people ar. standing stuck to the
ground not flesh b'it skeleton* If “ou
set the picture, the horror the vera-
city of the horfor, th, tragedy of
the horror will completely demolish
your senses. Peonle say, "Don't show
this film to any child.

SHRT A. G. KULKARNI: Mr. Fin-
ance Minister, vou don't reply to this
part of the speech.

SHRI SHYAM SUNDAR MTfHA-
PATRA: TMs is the age in which we
are living. Now, President Resean has
thoueht it fit to deploy missiV, to
Eurooe. Ther, are some European
powers including Mrs. Margaret That-
cher who have supported such denloy.
ment of missiles. It is only th, USSR

[15 MAR.

1&84 ] (General) 1984-85 294

which candidly goes against rearma-
ment extension of armament going in
for research and development te
armaments which are meant for hu-
man annihilation. They support India's
cause for peace, and Mrs. Indira Gan-
dhi stands for use of atomic energy

for peaceful purposes.

Sir, Mr. Ustinov, the Defence Min-
ister of USSR, when He came here,
he said, "Yes, USSR is also at par
with the United States of America,
because both the countries are now
cruising in the space, and one is noA
less than the other, there is a chee>
on President Reagan". Otherwise, the
mad President of the United States-
of America, supported by Israel, sup-

ported by military jngoism her, and
there in Latin America, like Chile,
like somewhere in South Asia, |iSt.

the leader of the ASEAN block, wi'l*
go for a nuclear war. As you know,
Sir, President Zia-ul-Haq, the mili-
tary dictator who has already en-
riched uranium, who has already got*
some secret advance knowledge ~cf
nuclear invasion from different coun-.
1 tries, can do anything. Any dicTatosr
I i« a mad wan. President GaTtierje
was a mad man. Today's dictators aio
mad. And who does not" know of
Adi Amin who is now languishing
somewhere i, Libya. So, Sir, if know-
ledge of such high order is in the
hands of dictators, in the hands <tt
persons who have nothing to do with
nubiic life, excepting creation of mili-
tary despotism. They can do any-
thing. That 19 why Mr. Ustinov sayi.%
"onlir in extraordinary circumstance:.',
any direct nuclear aggression against
the Soviet Union and its allies can
comoel us to resort to a retaliatory
nuclear strike as a last means of self-
defence." This is what Mr. Ustinov
savs I ma, not be a Communist. 31
mav not be , suooorter of what Mr.
Ustinov sav<: or what the President
of t*ie USSR savs. The Question is the-
ultimate realitv. Th, ultimate reality
is that w, are facing , nuclear threti*
and there i no rescue from it.
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» Sir, the question is whether our
ftjreign policy ia patriotic or not. Sir,
f quote what Pandit Nehru, the first
architect of India's foreign policy
said. He said "whatever policy you
rtlay lay down, the art of conducting
the foreign affairs of a country lies in
finding out what is most advantageous
to that country." Sir, whether you are
% Internationalist or a" nationalist,
Whether you think for your people or
for other people, you must follow a
policy which Is advantageous to you.
We are not certainlv going to fo"ow
the policy of the USSR, if we know
that it ig advantageous to them or
support President Reagan or Mrs.
STargaret Thatcher or Mr. Kohl of
West Germany if w, know that they
?.i'e following a policy which ig ad-
vantageous to them. No. "My coun-
tiy, right or wrong" Whut is mr»st
in tHe interest of my country should
be my policy. This i, what Pandit
Jawaharlal Nehru said. And Pandit
Jawaharlal Nehru said that we »"
not going to interfere In th, DOIICV of
gjher countries. That is why Mrs.
Indira Gandhi has not interfered in
ihe policy of Pakistan or in the ooMcy
oi Nepal or in th, noliev of Bhutan
or 1, the policy of Ceylon or in the
policv of Bangladesh or in th*, policy
tijjj Maldives. Sir, th, last conference
oif the South Asian Foreign Secre-
taries which was held here made it
comoletely clear that for tne first
fime the South Asian nations are
£0Ino- to converge on thig cft, of Delhi
to have some common political oro-
gramme and to have an international
outlook whi*h wiH Vw» for ™>are and
SolidaHtv nf the fiVhtine neonV. Sir.
X. know that in t"e South A”an na-
tions there are dictators, t'ilitarw d?e
tators. thera ara nersons -who heUexrt;
in reeimentation. ther« a**" r-owotis
who believp in democracy ~SF MVs.
fndii'a Gandhi he'Heves that we Vinvq
nothing to do with others States. Let
us live and let others live.

Sir. since the time is up. I want to
conclude my speech with a remark:
This Budget is a Budget for the peo-
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p~. May be, in the election year, Mr.
Pranab Mukherjee has brought a
Budget for the welfare of the people.
But ther, could not be anything bet-
ter than this. All ardent critics, aD.
those who swear in the name of
popularismi those who swear in the
name of Americanism have also prais-
ed Mr. Mukherjee because tfiey feel
that it is a Budget which fsTfor the
high and low for the high-brows and
low-brows, for all of us. Thank you,
Sir.

MR. DEPUTY CHAIRMAN: The
Professor hag made a very good
speech.

SHRI TJ.. RAMAKRISHNAN; On
foreign affairs.

MR. DEPUTY CHAIRMAN: Now
the hon. Finance Minister.

TH*! MTNISTER OF FINANCE
(SHRI PRANAB KUMAR MUKHER-
JEE "i Mr. Deputy Chairman, Sir, [
am grateful to all my hon. colleagues
who haye participated in the general
discussion o”> the Budget, which I
presented before Parliament On the
29th February. Sir, as many as 43
distinguished Members have participa-
ted in the discussion and havp made
their observations. By the very na-
ture of this discussion. Sir. and when
the discussion takes plae, in both
Houses, many common polhfs are co-
ver<*d I~ .,y renly to the debate On
the Poor of the other House yesterday,
I have covered some of the points and,
perhans, the Members would excuse
m, if T would not iust .repeat". tfiOse
points here. But I would like to ex-
plain what direction' we wanted to
have through the Budget.

Sir, very often it is pointed out,
and there are certain stock bora's ol
describing a Budget, tliat it"'is colour-
leas, that it is lacklustre, an<j. ~gb*"oh.
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Thiy time I was told by one lady
Member that her initial ration to
the Budget was that it is colourless
and that It 1s odourless. I do not know
whether she attempted to amejl the
Budget and what she got out of it.
(Interruptions). The Budget is an
instrument which reflects the exer-
cise and the exercise is a continuing
one of the general economic policies
pursued by the Government. Since
1980 we came "0 office again. Cer-
tain definite policies we ar, pursuing
and those £ reflected in the Budgets
which we presented before the Parlia-
ment and, in short, if somebody asks
me what is the objective, wb&t are
the goals you wanted to achieve, to
reach, the objective is clear; we
wanted to provide incentives foi* sav-
ings, for investments, to create a
climate of growth and despite diffi-
culties, internally and externally!" we
wanted to maintain th, development
tempo; in other words, to protect the
Sixth Plan.

1

Sir, it has been pointed out and a
number of Members have made their
observations that mer, financial; out-
lay or rather increase in financial out-
lay is not an indication of protecting
the Plan. T will come to that aspect
a little later. But one point bag ibeen
commented upon and that is that in
last January when we took the deci-
sion of reducing the Plan expenditure
to the extent of 5 per cent and non-Plan
it was expenditure by 3 per cent
we sacrificed the Plan. It ig not correct.
It is true that ther, were some re-
ductions. But if you look at tbe Bud-
get estimate of the Central Plan Rs.
15,870 erores, and which ultimately in
the revised estimate is more than Rs.
14,000 crores, you. will notice that
there has not been net sacrifice in
the Pian. It is true that two supple-
mentary demands I got approved by
mParliament some reduction took plac,
in those areas. But if you look at it
I do not know whether you will judge
the success of a Plan" merely by fin-
ancial outlay and when I ""say that
Rs. 97,500 crores has increases to Rs.
110 thousand crores, naturally your
attempt haa' been to tfalc'ulat'e. what
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it would be in terms of 1979-80 price
or 1978-79 prices. But even it ytfu
look at the target in physical terms,
in certain areas, you will find that Wc-
are reaching the target. Take th. case
of petrol. When w, started, the
petrol production was a little over 10
million tonnes; and dtfrtng the Sixth'
Plan, w. have already achieved tar-
get of 26 million tonnes and we are
going to reach 29 million tonnes. Take
the case of power generation. It is
true, during the earlier plan, target
was to create additional capacity ot
19,000 MW and there were shortfalls
of 4 to 5000 MW, and it would be
around 14 to 15,000 MW. But if yo.-'
leok at it from the other side, what
was your starting point? The start-
ing point wag 28,000 MW. That mean-
over a period of years, almost 3 de-
cades of planning, we could establ'i33-
a generation capacity of 28,000 MW
and if we have 14 to 15,000 'MW in
one plan period, is it a small achive-
ment? Take production In certain
core sectors, like, steel, cement, ferti-
lisers. You will find in physical terms,
we have stepped up, and stepped up
substantially. That i; why it has been
possible to withstand the pressure ex-
erted On the economy both from with-
in and from outside. 1 do not know
whether in any plan period we had
to face the impact of two severe-
droughts. I do not know whether dur-
ing any plan period we had to face
a situation, when international situa-
tion—if not hostile—was extremely
unfavourable. I do not know. Dr.
Adiseshiah or other experts can te31
me, whether the type of depression
which we had In the early eighties
had any parallel, except for a short
period in the early thirties. The world
remained stagnant for almost a cou-
ple of vears. And simply you can-
not pas; on the buck by explaining
that it is as a result of the worlS
price; or it is simply the responsibi-
lity of the OPEC countries for in-
creasing oil prices. But despite that,
we have been able to maintain the
plan. Despite that we have been able
to reach a targe! which w, fixed, if
not in all cases, but in certain Very
crucial and important sectors."
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Somebody commented — and that
was my good old friend Prof. Chat-
terjee—while making hi; observations
and said that he does not disagree
With me; but he is not impressed by
the performance. I am afraid, I do not
> now how I can impress him when he
is determined not to bO impressed,
v. hatever be the facts.

« SHRI NIRMAL CHATTERJEE
(West Bengal): Look at your targets.

SHRI PRANAB KUMAR MUKHER
JEE; If you look at the food-
grain production, you ask: What is
sthe strategy? Is there any strategy?
Yes, there is a strategy. Just com-
r>are these two years. In 1979-80 we
had , drought and reduction in the
grains production was 17 per cent.
In 1982-83, w, had a drought, and
the people say, the impact was much
more severe. Reduction in the grains
production was 4 per cent. That is
the difference between good~manage-
tnent and bad management.  And that
is th. outcome of the strategy. With-
out the strategy it would not have
I>een possible. You come from Ben-
gal. I can remind you what happen-
ed in 1942-43, the great famine of
Bengal. It was not that the foodgrain
production went down  drastically —
at least to this extent, all over the
country—gfld  the rice ~ was soM at
one rupee a kilo, though kilogram
was not known in those days; but
»nor, than S5 million people had to
die because they did not hav, the
purchasing power even  to purchase
one kilogram of rice at one rupee.
Oespite the impact of two droughts,
perhaps, most respectfully and hum-
bly, we can claim that we have pre-
vented, recurrence of that situation.
Nobody died of starvation. (Inter-
ruption) That i the strategy. And
thi; growth is not in one year. You
look at it from 1973. 1 am not going
to ta"k. you back to the starting point
pf the First Fiv. Yea? Plan, when
your foodgrain production was just
a little more than 55 million tonnes.
We have now reached 142  million
tonnes. One °f y°" party colleague

hag himself admitted m and I agree
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with it. He said that we have not
introduced land reforms in that dras-
tic manner in which some of the so-
cialistic countries did, where many
heads had to roll, where bloodshed
had to take place. We hav, not re-
sorted to that path. But despite that,
in absolute terms, over the period of
the last thre. decades, we have almost
trebled our foodgrain  production
Please show me, in a given situation
like ours, which of the countries hava
been able to achieve this much pro-
duction? Therefore, it is not out of
any magic wand. It is not accidental.
It is the product of a conscious and
deliberate policy pursued by the Go-
vernment, by the planners and by
those who have been entrusted with
the task of managing the economy.

Sir, coming to the second objec-
tive, it has been pointed out that
whatever . have done, is some sort
of window dressing, in view of the
forthcoming event which 1 mention-
ed in my Budget speech; it has been
said that the real impact would be
felt when that forthcoming event is
over. I am not going to talk about the
forthcoming event. But I would re-
quest hon. Members to point out
what new we have done. Reduction
in direct taxes, we are doing it con-
tinuously. In 1980, th, maximum
limit in regard to Income-tax exemp-
tion was increased from Rs. 10,000 to
Rs. 15,000. When I presented my first
Budget in 1982-83, I increased the
standard deduction. I reduced the di-
rect tax in certain slabs. This year
also, I haVe reduced the direct tax
rates, because, [ thought that there
is a necessity for providing relief in
these areas.

So far a, the indirect taxes are
concerned, it is not because certain
industrial units would make profit out
of this concession. It is not the inten-
tion. I- made it quit. clear yesterday
on the- floor of the Lok Sabha. My
intention is that, there should be
additional demand, new demands
should be created, by Passing on the
concession to the consumers, I ap-
peal to the corporate sector, cto not
kill the goose which lays the golden
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egg. Do not be guided by motives
and impulses. Hav, some patience.
Get profit out of the increased and
enhanced demand. The question is,
whether it will b, done or not, If
it is not done, what can we do? We
have done something. You have no-
ticed. In October, I gave excise duty
rei'ef to certain industries. When it
was "ot passed on to the consumer,
£ have withdrawn that relief. It
created demand. We hav, seen. Take
the case of commercial vehicles. There
has been a tremendous impact. I have
sacrificed revenue. But you shall
have to keep in mind that sometimes,
we ha TO to adjust our duty structure
to meet the leeds of the economy,
to meet the quirements of the eco-
nomy. When T reduced the excise
duty in certain sectors, Jn selective
areas, I though, that these seetor, of
the Indian economy require some
support because ther, is some—if not
recession—so--t, of demand constraint.
Therefore, T thought, th. time has
com, whep some relief should be pro-
vided to them. I thought, it would be
possible for the industry to take ad-
vantage ol it and to overcome it, par-
ticularly the stagnation which is
prevalent \v the textile and certain
other sector? of industry. Sir, while
on the subjecs of taxation, some cri-
ticism has been voiced that We have
not dune fnouth. Particularly, this
criticism is from the industrv sector.
Their representatives, Federation of
Indian Chambers of Commerce and
Industri:*, I think they have created
almost a precedent, they have revised
their nnmion about the budget. Their
first re»cticn wa, that it is a cons-
tructive budget. After sometime I
read in the newspaper, they said that
they are revising their oninion. they
expected to have more relief from us.
T “thought 'hat it is not necessary.
What is neeessary for Ihe corporate
sector, I have done it. Thtre is a posi-
tive philosoohy, there is a positive
objective which 1 outlined what I
want investment, I want growth and
for that wherever it is necessary I
have provided relief. T have provided
relief for modernisation by reducing

the rate o* interest from financial
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institution IDBI, for modernisation
programme of making additional mo-
ney available surcharge at the rale-
of five per cent and permitting them
to deposit with IDBI so that fundr
ar, available for modernisation, whici
ia neeessary for industrial productio**
and augmentation of industrial pro-
ductivity. I have last year given them
higher depreciation allowance. I ha«e-
provided it last year by sacrificing
revenue to the extent of almost Ba.
120 crores, by reducing interest rates
at the highest point. So, I though!
these are adequate reliefs to therft.
But they expected that there should
be relief across the board on the cor-
porate tax. I do not feel that then~
iy any necessity. And at the same
time, the idea which we are propar-
gating for the last couple of yeais
is that in our system there i; uo
room, there is no scope for expendi-
ture-relatecT incentive. The moment
you hav, expenditure-related incen-
tives, tne tendency would b® to in-
flate expenditure. Rather, the systeTla
should be reverse in our system, tn
our condition. Ther, should be in-
centive for saving, there should he
disincentive for expenditure, and in
order to provide that, in order to
build that system in our arrangement
last year I took certain steps an&
this year I went further by abolition
of weighted deduction. I hope Mr.
Kalyan Roy has noted this point thai
the very industry has "not taken it
very nicely. J.

Some criticism has been made that
I have not uttered a word about tax
evasion or how to tackle the prob-
lem of black money. I might not have,
though in my budget speech I men-
tioned in a paragraph about tie
menace and about the impact of it.
But I do not believe in saying, I be-
lieve in doing. That is why I feave doose,
one of the major areas of tax avoidance
is the trust. Last year I took certain
steps to plug the loopholes This year,
I have gone furtner and I have indi-
cated that the defaulting trusts wiH
have to pay tax ait the highest mar-
ginal rafe. I think my Marxist friend
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sbould not hav, failed 1, underlining
the significance of compulsory audit.
St he goes through his earlier budget
speech, he himself will find that he
had recommended it and I have intro,
duced it. I have introduced in respect
.of professionals Rs. 10 lakh turnover
and in respect of others Rs, 20 lakhs.
The system of introducing the pay-
ment through cheque, the measures
which we have taken to plug the
loopholes in trusts... private trusts,
charitable trusts, religious trusts
are these not steps to take action ag-
ainst tax evasion and tax avoidance?
Apart from the normal enforcement
machinery, the policing job, you take
the number of income-tax raids and
searches and seizures, the number of
searches and seizures on the Customs
side and compare it with any year.
Take the number of detentions under
COFEPOSA take the number of pro-
secutions under the Customs Act and
compare it whether it is going down
or going up. It is not my claim that
I have been able to tackle the pro-
blem in Us entirely. I have never
Claimed that and nobody is going to
claim that.  But what I would like to
point out is that we have taken sys-
tematic steps and we are doing it. On
tlie one hand we are strengthening
and enforcing our enforcement ma-
chinery to tackle this problem, on
the other hand we are taking legisla-
tive and other measures, including
certain economic measures, to tackle
the problem so that the menance of
black money can be reduced — if not
curbed totally, at least it can be re-
duced considerably.

In this connection a reference to a
study of IMF bas been made. As I
explained on the floor of the other
House, actually the study is not con-
ducted by IMF. In some journal, an
article appeared and they used certain
figures and they took the help of cer-
tain studies conducted in certain co-
- ,-untries. And one such reference was
related to a study conducted by some
other person in India. But I myself
have entrusted to the Institute of Pub-
lic Finance to have a study, because
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in the early '50s some sort of an at-
tempt was made to quantify black mo-
ney by accepting a particular model
suggested by Prof. Kaldar. The Wan-
choo Committee also made some at-
tempt to quantify it on a certain basis
and following a particular model. 1
have suggested to the Institute of
Public Finance to make an assess-
ment to what extent the black money
operates and how to tackle the pro-
blem.  This is an area where I do feel
we require the cooperation and assis-
tance of all concerned. It is a social
menace and unfortunately we do not
have in our system, whatever may be
the reasons, that type of social disap-
proval to economic offences which we
have to the other type of social offen-

ces. I am* giving you just one exam-
ple. In Calcutta recently one grue-
some murder took place. A small
boy was kidnapped and killed. I
found that all the lawyers of Calcutta
decided not to stand in  favour
of the accused. Whether he
ha, actually done it or not,

is a matter for the courts to decide.
But what I am pointing out is that
all the laywers. When they read the
report of the murder in the newspa-
pers, decided that they are not going
to stand in favour of the accused. We
do not find this type of attitude or
approach when a known smuggler is
arrested.

SHRI SURESH KALMADI (Maha-
rashtra) :  Antulay.

SHRI PRANAB KUMAR MUKHER-""
JEE: Don't bring party matters. It
will not help you. Here I am not tak-
ing it from the party platform. This
problem you had to face whert you
accentuated it. If you perm it me to say
so, I can tell you you accentuated it
because you equated yourself with
the smugglers; you equated the poli-
tical prisoners and COFEPOSA de-
tenus and those detained for sumg-
gling and economic offences at the
same time and gave them social
standing to be equated with those who
were detained for political — reasons.
Therefore let, us not go into that.
What I say is that in our system we



305 Budget

do not have that type of social dis-
approval against economic  offences
which we normally have against so-
cial offences and unless we can create
that atmosphere, hy = merely  enforc-
ing the administrative machinery or
by merely doing the policing job, I am
afraid, it would not be possible to
tackle the problem totally. Sir, an-
other important observation the hon.
Member has made is in connection
with the Centre-State relations. And
an attempt has been made to convince
the House that all my tax exercise or
all my tax proposals had one objec-
tive viz. to see that the States do not
get more, and I become generous at
the cost of the States.  Unfortunately,
Sir this is totally a wrong attiude and
approach. No Finance  Minister ma-
kes his tax proposals looking from
this angle whether the States will get
more or the Centre will get more.
Whether taxes wiH be reduced or
taxes wiH be increased, for each pro-
posal there is an economic justifica-
tion and economic consideration. You
may agree with it or you may not
agree' with it. But there is never a
consideration like this, that this Parti-
cular proposal will help the Union
and tils particular proposal will de-
prive The States  That is not the con-
sideration. Even if you come to the
bare fi cts you will find that it has not
been 10.  This point I made quite

dear In my Budget speech. What
have i/o done for the States? Take
even the lastest estimates. [ wiH give

you just one figure. When we do

planning, it is known to eveybody
that the Central assistance
is according to the  Gadgil for-
mula, transfer of resources, particu-

larly ftom the taxes which are within
the divisible pool, are according to the
recomuendations of the Finance Com-
mission, and the States' own resources
are projected at the time of planning,
according to the assessments they give.
And o»i that basis, it was found that
there will be an erosion of the States'
own resources, all States talken toge-
ther, during the five years, to the ex-
tent ol Rs. 5300 crores. Of those Rs.
5300 Ck'ores, Rs. 4800 crores have al-
ready been covered by the Centre.
All of you must b, knowing, when
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we started the current Plan we told
them that the entire plans will not be
adjusted during th, current Plan pe-
riod. After that, when there was a
substantial overdraft on 31st March,
1982 to the extent of. Rs. 1743 crores,
we converted that into medium term
loan. We increased the Central assis-
tance which was originally projected
at the time of planning by Rs. 1650
crores, and by an additional of al-'
most Rs. 500-600 crores. All taken
together, you will find that not only
have we maintained the assistance
which they were entitled to have, we
have also provided them extra assis-
tance in our anxiety to protect the
Plan. "

And  what is
dichotomy between
the States

the use of creating a

the Centre and
in this area?  Where does
the central development take place?
Is there any place in geography of
India which is known as  the Centre?
When a power project under  the
Central sector takes place, it has to
be installtd in a certain State or a
Union territory. When a defence in-
stallation or an ordnance factory is to
be located, it would be either in a

State or ina Union territory.
Is there any separate area
which is known as the en-

tre? Therefore, what are the reasons
for this dichotomy? Repeatedly we
have pointed out that the areas of the
States and the Centre are so demarca-
ted that one has to function as a sup-
plementary of the other. Our plann-
ing effort will not be successful if
the State plans are not successful.
Look at the huge investment which
we have made, the allocations which
we have made. Take rural develop-

ment. I have doubled the allocation
for rural development. Each and
every  farthing  will  be spent
in the States  and in. the
Union territories.  Each and every

farthing on irrigation will be spent in
the States and in the Union territo-
ries. Each and every farthing on the
20-point programme, where the total
investment taken together would be
more than Rs. 11,000 crores will be
spent in the States. Uplessthe  State
plans ar.. implemented, we cannot
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reach the objective. There-
fore, I do no find why htia
type of argument i being

built up and it is not correct to say

that.

5P.M.

Particularly in the case of the addi-
tional excise duty a reference has been
made as if we are deliberately not
doing so. What have I done in this
area? In order to protect the States
here in the additional excise duty, you
have noticed that in the textiles I have
given relief across the board, on
almost all items. In one item I have
increased the duty. And that is the
additional excise duty which is collec-
ted by Centre and handed over to the
State, in its entirely. J have trans-
ferred a part of the basic excise duty
on cigarettes from the basic excise
duty to the additional excise duty in
order to ensure that the States' share
is not 1 educed. And despite doing all
these tilings, suddenly you are coming
with the argument that the whole
effort jjid exercise has been made to
deprivs the States. It is not correct
to say that. ,

Sir, another important point which
the hon. Member referred to is that
this is an election budget: What is
the connotation of an election budget?
Is it a populist budget?

SHRI R. RAMAKRISHNAN: Popu-
lar budget. (Interruption!;)

SHRI PRANAB KUMAR MUKHER-
JEE; There is a difference. 1 do agree
it is a popular budget but it is not a
populist budget, it is not a give away
budget.

Mr. Kalyan Roy, I appreciate you
becaus* the philosophy to which you
subscrlBe cannot think in constructive
approach. Always vou are to think in
destructive apnroach. Otherwise, how'
can you be a Marxist? If vou were to
be constructive, then, you cannot
remain a Marxist. You will have to
be destructive.

SHRI KALYAN ROY: Wonderful
underillndin” of Marxism.

SHR1. PRANAB KUMAR MUKHER-
JEE; 1doentirely agree that my

[RAJYA SABHA]

(General) 1984-85 308

undent .aiding of Marxism has come
out of you.

SHRI KALYAN ROY; Then, we
have been very bad teachers.

SHRI PRANAB KUMAR MUKHER-
JEE: My total understanding of
Marxism ha, come out °f y°'- So, I
think that you embody it.

SHRI NIRMAL CHATTERIJEE: Who
is at fault, the student or the teacher?

SHRI KALYAN ROY; I leave it to
him.

SHRI PRANAB KUMAR MUKHER-
JEE: You can also join. You also
belong to the same tribe.

Sir, some Members expressed doubt
about the preformance and improve-
ment in the balance of payments area.
And particularly Prof. Chatterjee and
some others think that it is no real,
that it is unreal. I can assure the hon.
Members that it is real. If you look
at the trade gap, it is not my case that
I have been able to reach a balanced
trade but  that it is getting reduced
from Rs. 5,800 crores in 1981-82 to
Rs. 5526 crores in  1982-83, and in
1983-84 it is going to be not more than
Rs. 5000 crores. And it is because of
the fact of improvement in the oil
production which you have admitted.

But the oil production the improve-
ment in the oil production and the
performance in the oil sector,is not

It is as a result of the
policy  purused by the Government.
And I do entirely agree with Mr.
Morarka when he gave compliment to
one of the great sons of this country,
Mr. K. D. Malaviva who worked out
an oil map, an oil plan for this country
because this is such vital and of strate-
gic importance that if we can reduce
our dependence on the  imported
supply to a considerable extent, the
country will go towards self-reliance.
And in this sector I would not say
that we are reaching the  target and
we are going to be self-idependant or
self-reliant totally, but WP have been
able to reduce our dependence on out-
side supply considerably. In the year
we took over office 65 per cent of our
export earning was spent on importing
petroleum and petroleum products.

out of heaven.
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And tod,, it has been reduced to
about 30 per cent. This is because of
our decision of making a massive
Investmen* to carry on the process of
exploitation and exploration, and that
strategy has paid dividends.

Regaiuiiig NRI, it is not that
suddenly non-residents started deposit-
ing their money in the non-resident
external account. Before the budget of
1982-83, which was my first budget,
our annual deposit collection in this
non-resident  external account was
Rs. 250 crores. And in the last nine
months of the current financial year,
it has gone up to Rs. 800 crores. It is
not out of accident. It is as a result
of the definite policy, because we have
provided incentives to them. I am not
ta'king of portfolio investment; I am
talking of the deposit with the non-
resident external account. There were
many economists who pointed out to
me—and they are justified from their
point of view—"you are providing
them a higher rate of interest when
the international interest rate is com-
ing down." To them my answer was
that T cannot accept a policy where I
will switch off and switch on my inte-
rest rate frequently and if I do so,
then I will lose credibility with the
non-residents and the objective of this
scheme will not be fulfilled. And
today you are seeing that it has been
possibi for us to do so. It is not a
poltical gimmick. We have surren-
dered 1.1 billion SDR because we
know it. There were so many doubt-

.ing  Thomases, and still there are

doubting Thomases—I am not using
the word "Cassandra" because I have
already used the word in my budget
speech. It is asked, if we have given
up IMF why are we going to ADB?

. To an e"mentary student of econo-
mies, it is clear that, the loan from

IMF and the assistance from ADB are
in two completely different areas. One
is to provide us assistance t0 solve the
problem of liquidity through medium-
term arrangements, and the other is
developmental assistance on a long-
term basis. Therefore, these two
cannot be equated. There is ho con-
tradiction if, on the one hand, we are
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giving up IMF assistance, surrendering
1.1 biUion SDR and, on the other, we
go to ADB for assistance for certain

developmental  projects. We  are
maintaining  prudence in  market
borrowing, in foreign  borrowings.

That is why it has been possible for
us to maintain the debt-servicing ratio
within the manageable limit. But that
does not mean that there is any room
to be complacent or we can just have
satisfaction from mutual admiration of
our performance. That is an area
where we shall have to remain careful
and vigilant. And it is because of that
reason, despite suggestions from many
distinguished economists, including my
good old friend, Dr. Adiseshiah, that I
have not been ab” to reduce export
subsidy to that extent, because I shall
have to maintain a reasonable growth
in the export area.

Somebody is tempted to point out
that our performance in exports this
year is because of the crude. That is
why in my budget speech, I specifi-
cally pointed out that the 9 per cent
growth is not of oil export because
India is basieay not an oil-exporting
country as we do not have the refin-
ing capacity or our refineries are not
in a position technically to refine
heavy crudes. That is whv temporally
we are to make some sort of shopping
arrangement and we have to export
and import. And even with the ev-
pansion of our refining capacity and
its redesigning, India can never, at
least in the near future, be an oil-ex-
porting country. So when 1 give the
export figure; I do not include the oil
export. Not of oil export it is 9.4 per
cent. But we should have a growth of
12 to 13 per cent so that we can main-
tain the position and our debt servi-
cing ratio does not become unmanage-
able. And particularly when I talk of
the hostile international situation—
and if I do not use the word "liostile",
it is "not. so friendly" international
situation—it not merely because stag-
nation is there.

It is because of the constant pres-
sure on concessional assistance. Take
the case of India in 1981. Our conces-
sional assistance was\75 per cent and
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assistance from the normal commer-
cial window was 25 per cent. Just in
one year, in 1982, that 75 per cent
came down to 40 per cent and the
25 per cent increased to 60 per cent.
The fate of IBRD i, well known to
you. It has reduced substantially and
that reduced cake will have to be
shared by a large number of custo-
mers. New borroWers have entered
into IBRD level. Therefore, we are
facing a situation where gradually
concessional assistance from multi-
lateral and bilateral sources will go
on reducing and we shall have to de-
pend on our own. It is tru. the contri-

bution of foreign assistance, multi-
lateral, bilateral, all taken together,
during the Sixth Plan is not more
than 7 per cent, but t™ 7 per <t @

very critical...

Dr. MALCOLM. S. ADISESHIAH;
Seven per cent of what?

SHBI PRANAB KUMAR MUKHER-
JEE; Oi our total public sector inves-
ment. And if you talk of that, from
the rate of savings it would be 23 to
25 per cent. Therefore, we have to
rely on our exports, we have to get a
long-term strategy so that we can
achieve the target and we can have
the growth in export in the real sense
of the term.

I think I have covered most of the
general points which the honourable
Members referred to. One more point
and I have done. It has been pointed
out very peculiarly and some honour-
able Members have said that °" P*"
formance in certain important key
sectors of the 20-point programme in
the first six months of the current
year has fallen short of. It is true
from April to September the target
was much less than 50 per cent. But
April io September is not the work-
ing season. And t™t is why I am
thinking of changing the financial
year. The figures which we have for
the first ten months show that we
have reached the target of 70 per cent,
in drinking' water supply, bio-gas
about 67 per cent, and programme for
integrated child development services
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IOO per cent of the target  has been
achieved in the first 9 to 10 months
of the current financial year. I do not
mean thm we have been able to tackle
the problem in its intirely.  What 1
want to point out is the period April-
September is not correct indicator.
The correct indicator should b, in the
latter working months. You know,
after sanctioning the project it takes
a few months from July to Septem-
ber to pick up and we cannot work
because of the rainy season. I do not
claim that with this budget I will be
able to make miracles. It iy not my
intention nor can anyone do miracles
with one single fiscal istrument like
budget. You should appreciate the
policies which we ar, pursuing to
maintain the development tempo, to
mobilise resources without taxing the
people too much. And thi;  year
honourable Members should be a little
grateful to me that I have not gone
on increasing the administered prices
of which honourable Members com-
plained to me for the last couple of

yea, ...

SHRI
Coal.

SHRI PRANAB KUMAR MUKHER-
JEE; You compelled me to do so, you
and your friend, Mr. |[Kalyan Roy. You
have taken Rs. 292 crores by wage in-
crease. What can I do? Otherwise, I
could have avoided it. Where is t™
alternative? Tell me. If I had not
done it in the public sector, if I had
not increased the price, how else
could I have provided for the budge-
tary deficit? After all, it is the public
sector. There is no escape. You can-
not keep it under carpet. Somewhere
in the economy it has to get reflect-
ed. Except coal, I have not 'gone in
for heavy doses of price increase to
mop up additional resources. I do
hope it will be possible for us to
maintain the growth.

I did not touch the price situation
because it il still disturbing and
alarming. But one point I think you
will appreciate. As on 10th August
the wholesale price index was 310
and in March it is 322. T have not got

NIRMAL  CHATTERJEE:
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the benefit of seasonal decline. But
it has been possible that there is a

a fair amount of stability so far as
the wholesale price index 1is concern-
ed. Still this is an area where we

have to be vigilant. 1 have taken cer-
tain traditional, customary steps, such
as, restricting money supply, reduc-
ing  expenditure,  etc. There  also,
Hon'ble Members will appreciate that
the scope is extremely limited. If I do
not pay D.A. which has fallen due,
you will not tolerate. Ahuost every
week 1 get more than 20 questions on
that subject in this House and 40
questions in the other House...
(Interruptions). Do not drag me to
the point of commitment. At least I
have made a provision of Rs. 300
crores lor that in the budget. But I
think this is an area where we shall
have to be vigilant. With the co-
operation of all concerned. I do hope
it would be possible for us to main-
tain the developmental tempo, and t<>
achieve the target and reach the
goal which we have set for ourselves.
Once again 1 express my gratitude
to a'l the Hon'ble Members who have

participated in the debate and made
very valuable contributions.

SHRI MURLIDHAR C.HANnRA-
KANT BHANDARE (Maharashtra'):

One question. . .
MR. DEPUTY CHAIMAN: No more
question. 1

There is a statement to be made by
the Shipping Minister.

STATEMENT BY MINTSTER

Rethreathened Indefinite Strike in
Major Portg from the = Mid-night of
I5th/16th March, 1984.

THE MTNT9TER OF SHTPP'NG
ANT> TRANSPORT fSHRI K. VTJAVA
BHASKARA  REDDYJ  Mr. D-nuty
Chairman, Sir. the Settlement bet-
ween the Government of Tndia in the
Ministrv  of  SniPoim? and Transport
and the four maior federation of t>ort
and dock workers, namely. All India
Port and Dwk Workers' Fe*e-aHon,
Tndian National Port and Dock Wor-
kers' Federation, Port Dock and
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Federation of
Transport ~ Workers'

Waterfront Workers'
India and Water

Federation of India on the issues of
wae revision and the liberalisation of
terms and conditions of employment

of port and dock workers at the Major
Ports, signed on 4-1-1981, wa, effec-
tive for a period of four years from
1-1-1980 to 31-12-1983. To evolve a
new settlement to be effactiv, from
1-1-1984. it was decided that a bipar-
tite Wage Negotiating Team compris-
ing representatives of the major Port
Trusts, Dock Labour Boards and the
Federation of Associations of Steve-
dores and the above mentioned four
federations should enter into negotia-
tions.

2. Accordingly bipartite negotia-
tions were held since August, 1983.
The  four  federations presented a
joint charter of demands. The finan-
cial implications of the main demands
contained in the charter were esti-
mated at Rs. 163 crores per annum. It
was reported to Government that the
federations' demands were not realis-
tic and that they had also not given
an, firm indication of their expecta-
tions. As the discussions were not
fruitful the matter was reported to
the Government in the middle of
November, 1989.

3. During the discussions held at the
level of Secretary, Ministry of Ship-
ping and Transport th-> federations in-
dicated certain demands as their mini-
mum The financial implications of
*he"5e demands worked out to appro-
ximately Rs. 78 crores per annum.

4. 1 held discussions with the rppre-
sentat'ves of the labour federations.
T appead to them to keep the over-
alll interes* of t"e nationa' economy
in view and help in arriving at a
reasonable  set“ement. After an in-
depth examination of all aspects of
tne issues invilved. I offered an over-
all settlement at an estimated annual
cost of Rs. 32 crores. This represented
a IS mner cent increase over the esti-
mated annual wage bill of R<*. 216.31
croi-e; for the year 1983. During tbe
discussions held on 23rd February,



